FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SILVER-EAST INFRASTRUCTURE PRIVATE LIMITED
OPERATING IN THE SEGMENT OF INFRASTRUCTURE DEVELOPMENT, REAL
ESTATE, EDUCATION, AND TECHNOLOGY PARKS AT MUMBAI AND DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr.

No.

RELEVANT PARTICULARS

1.

Name of the corporate debtor
along with PAN & CIN/ LLP No.

SILVER - EAST INFRASTRUCTURE
PRIVATE LIMITED

CIN: Ug5201MH2004PTCi45150

PAN: AACCK5598G

Address of the registered office

Regd. Office: Shop No.: G 48, The Zone
Building, C.T.S. 655, 656, Chandavarkar
Road, Borivali West Maharashtra - 400092

URL of website

Not available

Details of place where majority
of fixed assets are located

Village Chhanje, Raigad, Maharashtra.

Installed capacity of main
products/ services

No information available

Quantity and value of main
products/ services sold in last
financial year

No information available

Number of employees/ workmen

No information available

Further details including last
available financial statements
(with schedules) of two years,
lists of creditors are available at
URL:

Details can be sought by sending email at

cirp.silvereastinfra@gmail.com

Eligibility for resolution
applicants under section 25(2)(h)
of the Code is available at URL:

Details can be sought by sending email at

cirp.silvereastinfra@gmail.com

10.

Last date for receipt of
expression of interest

19-04-2025

11.

Date of issue of provisional list of
prospective resolution
applicants

29-04-2025

12.

Last date for submission of
objections to provisional list

04-05-2025

13.

Date of issue of final list of
prospective resolution
applicants

14-05-2025

14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

19-05-2025 I




to prospective resolution
applicants

15. |Last date for submission of|18-06-2025
resolution plans
16. |Process email id to submit| cirp.silvereastinfra@gmail.com
Expression of Interest

17. |Details of the corporate debtor’s| No information available
registration status as MSME.
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NATT374 ; :
e g Resolution Professional

For Silver-East Infrastructure Private Limited

IBBI Regn. No: IBBI/IPA-002/IP-N0o0670/2018-2019/12036

Regd. Address: 504, Shivalik Abaise, Opp. Shell Petrol

Pump, Near Anand Nagar Bus Stand, Satellite,

Ahmedabad, Gujarat - 380015.

Date: 04-04-2025 AFA Validity upto: 31-12-2025
Place: Ahmedabad Email Id: cirp.silvereastinfra@gmail.com




FRIDAY, APRIL 4, 2025
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FINANCIAL EXPRESS

FORM NO. INC-26
[Pursuan 1o rule 30 the Companies (Incorporation) Rules, 2014]
HOTICE
Before the Central Government Western Reglon
In thy matier of sub-section (4) of Seclion 13 of Companies

Act, 2013 and clawse {a) of sub-rule {5) of mle 30 of the Companies (Incarporalion} Rules,
2014
AND

Im e meatter of Singen Exparts Pul Lid having s registered office at
Flat Mo 52 B Wing Pallaxi Baach Angel Opp Military RD., Ruia Park, Vile Pare, (W) Juhu,
Mumbai, 40004%

MNotfice is hereby given 1o the General Pubdc that tha company proposes fo make: application o
ihe Centrad Government bnder Section 13 0f the Companies &ct, 2013 sesking confirmation of
Alleratian of the Memeraadurm af Assacelion af the Company it ferms ol the spocial resokilion
pazsed at the Exira Ordinary General Meeting held on 315t March, 2025 io erable the company i
change it Registered eifice from “The State of Mahaszshira® to “National Capital Territory of Dalh®
Any parsen whosa interest is likesy to ba affactad by the proposad chanpe of the ragistered office
of the company may celiver eiher on the MCA-21 portal (wew.mca.goving by filing investo
coenlaint foem or cause t e delinensd or send By registered past of hisher abjections supportad
by an affidawit stating the nature of his/her inderest and grounds of oppasition fn the Regiona
Director-at the address “Everesl, Sth Floor, 100 Maring Drive, Mumbal-400002, Maharashina®
within Fourigen days from the date of publication of fhis mobice wigh a copy of ke applicani
Coamipany at fs reglsterad oifice at the address mentioned bebow
Fat Mo 52 B Wing Pallayi Baach Angal
Opp Military RD., Ruia Park, Vile Parle, (W)
Juhi, Mumbai 400048

For and on behalf of the Applicant

Dartad; 04-04-2025 Simgan Exporls Privale Limited

Director
Registerad office: Renuka Khanna
Flat Mo 52 B Wing Pallavi Baach Angel Opp DIN: D35876TY

Military RBD., Ruia Park Juha Vile
Parte, (W1 Juhi, Munshai 400049

Add: 15 A, Sainik Farms,
Deoli, Delhi 110062

-
PUELIC NOTICE

L -y

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

FORM NO. URC.2
Advertisement giving notice about registration under

Part | of Chapter XXI
[Pursuant to sectlon 374{b) of the companies Act, 2013 and rule 4{1.)
of the companies [Authorised to Register) Rules, 2014]

1. Motice is hereby given that [n pursuance of sub-section {2} of section
366 of the Companies Act, 20403, an application s proposed tobe made
alter ifteen days hereol but before the expiry of thirty days hereinafter to
the Registrar at Mumbai that M/s Infi-Para Solutions INC, a partnership
firm may be registered under Part | of Chapter XXl of the Companies Act
2013, as a company limited by shares.

2. The principal objects of the company are as follows:

To carry on business of manufacturers, producers, processors,
distributors, wholesalers, retailers, stackiest, buyers, sellers, suppliers,
agents, merchants traders, Impoarters, exporters, makears, preserving,
packing materal prepare, manipulate, treat, marketl and dealars of
consumer goods inchuding food products, FMOG products or such other
products.

3. A copy.of the draft memorandum and arbicles of association of the
proposed company may be inspected &t the office at Block mo ASG03,
Sagar Garden. Mear Bombay Oxygen, LBS Marg, Mulund West, Mumbai
400080

4, Motice is hereby given that any person objecting to this application may
communicate their objection In wrting to the Registrar at Central
Registration Centre (CRC), Indian Institute of Corporate Affairs (IICA), Plot
Mo, 8,78, Sector 5, IMT Manesar, District Gurgaon [Haryana), Pin Code -
122050, within twenty one days from the date of publication of this
notice, with a copy to the company at its registered office.

Datedthis 4 day of April 2025
Mamels)of Applicant

1. Mr. Pawan Devadiga
2. Mrs. Rajl Subramanian

'

Motice is hereby given that the name of the company

. SFAJSAN INDFA
LineiTED

"Sajjan India Limited"
(CIN: US1900MHI983PLCO30874)
has been changed to

“Cohizon Life Sciences Limited” = 1
(CIN: US1900MHI983BLCOZ0874) '%ﬁﬂhlzur!

w.e.f. 15.11.2024 vide Certificate of Incorporation pursuant

to change of name issued by the Ministry of Corporate
Affairs with the Registered Office addrass remaining same,

For Cohizon Life Sciences Limited
Chrector

s/

Registered Office Address :
14th Floor, Tower A, Urmi Estate, 95, Ganpatrao Kadam Marg,
Lower Parel (West), Mumbai, Maharashtra-400013, India

infoi@cohizon.com | +91 22 67300700 | www.cohizon.com

I the mather of sub-section (3} of Section 13 of Limited Liability Partnership &ct,
2008 and Rule 17 of the Limited Liability Partnership Rules, 2005
Inthe matter of the Limited Liability Partnership Act, 2008, Section 13{3)
AMD
I the matter of Azalea Farms LLP having its reglstered office at 4, Floar-2, Plot-195,
Arcadia Bullding, Vinayak Humar Shah Marg, M€ P A Narieman Paint, Murmbsl
4000271 .....cois, - Petitioner
Motice is hereby given to the General Public that the LLF proposes to make 3 petition
to Registrar of Compandes, Mumbal under section 13 (3} of the Limited Liability
Partnership act, 008 seeking perslssion to change s Registerad office from the
stateof "Maharashtra” to the state of "NCTof Delhi”, Aoy person whaose interest i
likiehy to be affected by the proposed change. of the registered office of the LLP may
deliver or cause to be delivered or send by Registered post of hisfher objections
supported by an affidavit stating the nature of hisfher Interest and grounds of
oppasiticn 5u|:}|:||:]r:-|:-d h',' an - alfidavit tothe Registrar aif Campanies, Bumbab, within
21 tweanty one} days from the date of publication ot this notice with a copy to the
petitioner LLP &t its registered office at the address mentioned above,
For and on behalf of Azalea Farms LLP
Sdf-
M. Rajendrakumar Jain
Designated Partner
(DHIM: G2578840)
Registered Office:
4, Floor-9, Phat- 195, arcadia Bullding, Vinayak KEumar Shah Marg,
N C P& Nariman Paind, Bumbal-400021
Date; 04/04/2025

JM FINANCIAL ASSET RECONSTRUCTION COMPANY LTD, 4
CIN: UGT190MH2007PLC 74287 ‘r JM FINANCIAL

Regd. Office: Lioves Cenfre Point, 2nd Floor, Appasahel Marathe Marg, Prabhadew, Mumbzs
Maharashire - K025,

RUSHABH PRECISION BEARINGS LIMITED
CIN ; L99950MH 1989PTCO53093
Regd. Office - Vijay Industrial Gala No 214, 2nd floor, Chincholi Bunder,
Link Road, Malad West, Mumbai, Maharashtra, India, 400064
Emall ; compliance.rushabh@gmall.com Phone (O): +81 5818148430

PUBLIC NOTICE

Motice is haraby given that pursuant 1o the provisions of the Resolution
Plan as approved by the Hon'ble WCLT, Mumbai Bench vide ifs Order dated
20%h Dciober, 2023 ("Plan Approval Order’) submitied by Heal Mazon India
Limited [ "Resolution &pplicant’ ) for the Company under section 31 of the
Insolvency.and Bankrupicy Code, 2016 [*the Code’), the Board of Drectors
of Rushabh Precision Bearings Limited in its meeling held on Thursday,
(3rd April, 2025 has approved Monday, 14th April, 2025 as a record date
for the purpose of the capilal restructuring of the Company as outlined in the
approved Resolution Plan of the Company
The information contained in this notice is available on the website of
the stock exchanges viz, BSE Limited at www.bseindia.com:and the
Mational Stock Exchange of India Limited at www nsaindia.com,
For, Rushabh Precision Bearings Limited

zd- Praveen Chandola

Director - DIN - 05123912

Date : 03rd April, 2025
Place | Mumbai

WITHOUT PREJUDICE

By Registered Post, Acknowledgement Due
JMFARCAUFY 260005
1. W's Bombay Rayon Fashions Limited (Borrower)
[Represented by the Liguidator belng Truvigory Inselvency Professional Pyvi Lid]
431, 4ih Flooe, Bluerosa Industial Estate, Near Metra Mall and Tata Power Patrol Pumg,
Weslarn Express Highway, Borivali [E)- 400 066
also ak: DEB1Z3, WeWark Raheja Platinum, Sag Baug Road, Off Andhen Kurla Road,
Andhiesi East Maral Naka, Mumbai. Maharsshira - 400085,

2, Mr Janardhan Agrawal (Guarantor)

Flat &, 602, BihFloge, Daffodl, N 5 Road Mo, 7, JVPD Scheme, Vile Pere; Mumbai-400043
3. Mr. Aman Agrawal [Guarantaor)

802, 8 VPO Building, N.5. Road Mo 10, JVPL Jubu, Vile Parle (West) Mumbai- 400044
Also ati 144, Prestige Ozane, Varhur, Kodi Whate Field, Hagadur Village, Banpalare - 560066
(Karnataka)

4, Mr Prashant Agrawal (Guarantor}

Flat-kg. 602, Bih Floge, Dafiodl. N 5 Soad Mo, 7, JVPD Scheme, Vile Pade, Muemibai- 400045
5. Ms. Vinita Agrawal (Guarantor),

002 9 JWPD Building, N.5. Read Ma. 10, JYPL Juhu, Vile Parle (West) Mumbai- 400040
Also at: 144, Prestige Ozone, Varhur, Kodi White Field, Hagadur Vilape. Bangalore - 560068
[ Karnataxa)

E, MW's 5T India Limited [Corporate Guarantor)

Raw-Pithampur Link Foad, Post Rau, Tehst - Mhow, Indore - 253332 (Medhya Pradesh)

7. W's Scolts Plantations Pyt. Lid. (Gorporate Guarantor)

48118, IV Phase, Peanya Industrial Area, Peenya, Bangalore - 360053 (Kamataka)

Alsa at Mo 391, 2nd Cross, 2nd slage, B0 Feet Road, RMY Extension Bangalore 560084,
Kamataka

g, M's Best United Lifestyles Pvt. Ltd, (Corporate Guarantor], 402, 4th Floor, Kamls Hub,
M. 3. Road No.1, Juhu Schems, Vile Parie {West), Mumbai-400043

8. Wz Reynold Shirting Limited [Corporate Guarantor], 402, 4ib Flooe, Kamla Hub, N5
Road Mo.1, Juhu Schema, Vile Pasde (West), Mumbai-400043

10. Mis B B Machine Tools Pvt. Lid. [Corporate Guarantor), Plod Ma, 23, 5th Main Road
15l Cross Road, 3rd Phase, Peenya Indusinal Area, Bangalors - 250053

11. Wis Coppers Coin Reality Pyt. Lid. (Corporate Guarantor)

484/B. IV Phase, Pearva Indusiriz Area, Peanya, Bangalore - 550053 (kamataka)

Also at: Mo 331, 2nd cross: 2nd stage, B0 feet Road, RMY Extension Bangalors « 560054,
Kamataka

Dear SirMadam,

Motice for sale of secured immovable property of Wz Scolts Plantations Private Limlied
["GuaranterMortgagor”), pessession of which has been taken overunder section 13(4) of
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interast Act, 2002 ("SARFAES] Actl"] read with the Sacurity Interest [Enforcement) Rules,
2002 {"zald Rules")

The Authprised Officer of JM Fingncial Assel Reconstruction Company Limited, acting in its
capacity a3 fustee of JMFARC - Fabrics June 2016 - Trust {“JMFARC"] iloans of Standard
Charierad Bank assigned fo JMRFARC) under the Securifization and Reconstucton of Financial
Azsets and Enforcement of Security InferasiAct, 2002 " SARFAES| Act, 2002°) and in exercise of
powers confemed under section 13012} read with ride 3 of the Security interest [Enforcsment)
Rules, 2002 [zzued Demand Motice dated December &, 2023, talling upoh Bombay Rayon
Fashions Limited (hereiafter refemmad 1o as the *Borrower™) and () Scotis Plantaton Pyt L
("Mortgagor"/ “Guarantor”) (i} My, Janardan Agarwal (i} Mr, Prashant Agarwal {iv) Mr. Aman
Agarwal (v] Mrs. Vinita Aganwal () ST India Lid {v¥] Clinvent Real Estata Pvl. L1d. {vis} Bast
Uriled Lifastyles P, Lid, (i) Reynald Shiding Lid {x) B, R Machine Taols P Lid. (x) Coppers
Coin Raalty P, Lid, {collectivaly referred o as the "Guarantors™), to repay the amaoun
menficned in ihe said nofice being Rs, 356,04,77,803,24/- (Rupees Three Hundred and Fifty
Six Crore, One Lakh, Seventy Seven Thousand, Eight Hundred and Three and Paisa Thirty
Four Only) as of November 3, 2023 to JMEARC, wish further interes! therecn within 60 days
from the date of receipt of the said notics, il final date of repayment.

Furthermare; the Barrower and Guaraniors have - nod repaid the oulslanding amaunts a5
mentioned in the Demand Notce a5 on dale, Thus, the Autharized Oficer of JMFARD has takean
ovef the possession of the below mantioned secured immovable praperies under saction 134}
ol the SARFAES] Act read with the Security interast (Enforcement) Rules, 2002 (“said Rules™ an
Fabruary 21, 2025, vz,

April 02, 2025

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

In the matter of sub-section {3) of Section 13 of Limited Liability Partnership Act, 2002
amd Rule 17 of the Limited Liability Partnership Rules; 2009
in the matter of the Limited Liabiity Partnership act, 2008, Section 13(3)
Akl
In the matter of Saffron Estates LLP having its registered office at 4, Floor-9, Plot-1495,
Arcadia Building, Vinayak Kumar Shah Marg, M C P A Nariman Point, Mombai-
400021, Petitioner
Motice |s herelby giventa the General Public that the LLP proposes tomake a petition
to' Registrar of Companees, Mumbai under section 13 {3) of the Limited Lizability
Partnership Act, 2008 seeking permission to change its Registered office from the
state of “Maharashtra”™ to the state of "MCT of Delhi”, Any person whose interest is
likely o be affected by the progosed change of the registered office of the LLP may
delver or cause o be delvered or send by Begistered post of hisfher objactions
supported by an affidavit stating the nature of hisfher interest and grownds of
opposition supported by an affidavit to the Registrar of Companies, Mumbai, within
21[ twenty one) days from the date of publication of this notice with a copy to the
petstbaner L2 at I!s-ru-f.-..lg-r’rdﬂﬂmﬁ- atthe pddress mentioned abowe.
For and on behalf of
Saffron Estates LLP
Sd/-
M. Rajendrakumar Jain
Deslignated Partner
(CHiN: D257 8640)
Registered Office;
4, Floor-9, Flot-195, Arcadia Bullding, Vinayak Kumar Shak M g,
ML P A Nariman Point, Mumbal-400021

Date: D4/04/2025

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMBAI

in the matter of sub-section (3) of Section 13 of Lirnited: Liability Partnesship Act,
2008 and Fule 176l the Limted |._|:4|:_|||||_l|r Pairtnershin RI.IIE:‘\.I 2009

In the matter ofthe Limited Liability Partnesship Act, 2008, 5ection 13 (3]

AND

in the matter of Inland Properties LLP having its registered office at 4, Floor-9, Flot-
195, Arcadia Bullding, Vinayak Kumar Shah Marg, N CP & Narlman Polnt, Mumbal-
L1 R =111 [ w [ [

Motice is hereby givento the General Pubdic that the LLP proposes to make a petition
to Registrar of Companies, Mumbai under section 13 [2) of the Limited Liakility
Partnership Act, 2008 seaking permission to change its Registered office from the
ctate of "Maharashira” to the state af "NCT af Dethl.”, Any persen swhose intersst is
likely to be affacted by the proposed change of the registered office of the LLP may
dafiver or cause to. be delivered or send by Registered post of hisfher objections
supported by an- affidavit stating the nature of hisfher inkterest and grounds of
oppositon supported by an affidavit o the Registrar of Companles, Mumbal, within
21 twenty one) days from the date of publicatton of this notice with a copy ta the
patitioner LLP atitsregistered office at the address mentioned above

For and an behalf of Inland Properties LLP
S /-
Mr. Rajendrakumar Jaln
Designated Partner
{DIN; D2578640)
Registered Office;
4, Floor-9, Plot-195, Arcadia Bullding, Vinayak Kumar Shah Marg,
ML P A Mariman Point, Mumbai-a0002 1

Date; 04/04/2025

Liad Feserui Prics
N, Owtalts:of Fropudy s I Crones)

1, | The Salf-contained Row House bearing Mo 102 admaasuring about 1644.72
s fi. Carpat area with Terrace admeazuring 1775.87 59, . area, situated in ihe
buikding known as "Sanchayand S, &t Plol Mo, 62,63 564 coBectively known 532
as Sel - F, 3acior-15, CEBD Belapur, Navi Mumbai, in the Disinct Thane.and
regitration office of Thane - 6 at CBD Belapur, Mevi Mumbai

doter do Canara Bank

CANARA BANK, REGIONAL OFFICE NAVI MUMBAI

CIRCLE OFFICE BLDG C-14 G BLOCK 8TH FLOOR A WING BKC BANDRA EAST
MUMBAI - 400051. Email: recoveryronm@canarabank.com

2, | The Jeli-confainad Row House beanng Ma. 103 admeasuning shoul 131568
s fl. Carpat area wilhTerra:eal:lmeas-Jrirrg 1T4R 4220 K, ared, silualadinths
bulling knoan as "Sanchayans CAl°, al Plol Mo, B2, 63 & B4 coBactively known 461
as Sel - F, Sackor-15, CBD Belapur, Navi Mumbai, m-the Diztricl Thane and
regsiration office of Thane - 6 al CED Belapur, Mavi Mumbal

3, | Tha Self-contained Pand Howse baanng Mo, 1403 admeasuring about 1955.07
gq. b Campetl area with Terrace admeasuring 22390 5q. it arsa, sieatad in he
bubiding known az " Sanchayand CAC, al Plof Mo, 62, 63 5 64 cobectively known 372
ag Sel - F, Sacioe-15, CBD Belapur, Mavi Mumbai, in the Districl Thane and
regsiration office of Thane - 6 at CBD Belapur, Mavi Mumbai

4, | The Seli-contained Pend House beanng Mo, 1405 admeasunng aboat 2358 45
&q. R, Carped area, situatad in the budding known as “Sanchayani Cii°, al Plot
Mo, G263 & B4 colleclivaly known as 5e1 - F, Sackoe-15, CBD Balapur, Navi 384
Murbai, in the Distric] Thane and ragistration office of Thane - & a2t CBD
Belapur, Mani Mumbai, in the Districl Thane and registrabion office of Thane 6at
CHD Balapur, Navi Murnbai

Total 1751

Molice ‘& hereby given b you m- lerms of the Rule 3 {§) and 9:of the said Rufes thal lhe
Secured immovable Properly as described above shall be sold lof wise by the Authorized Cfficar
of JMFARC on “As is whereis” "As m whal is” and “whatever there i=° basis by way of sale under
the prowisaons of the SARFAES! Aot and said Rules, with reserve’ price as mentioned in ihe
aforesaid table,

The Borrower's and Guarantors athention is drawn to sub-section {3) of section 13 far the fime
avatable boredeem the said property being 30 (ihity) days from the date of this mofice or ent the
date of publicabion of nofice for public auction, whicheyver is later

Yours fasthfully,

Authorized Officer
JM Financial Asset Reconstruction Company Limited
acting in its capacity as trustee of JWFARC Fabrics June 2018 - Trust

Branch Ref : RO/LEGAL/SARFAESI/40/2024/MV
Date: 02.04.2025

POSSESSION NOTICE

Where as the under signed being the Authorised Officer of the Canara Bank under the
Securitisation And Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (Act 54 of 2002) and in exercise of powers conferred under Section 13
(12) read with Rule 3 of the security Interest (Enforcement) Rules 2002, issued a Demand
Notice dated 22.01.2025 (22nd January 2025) calling upon the borrower MR. VIJAY
VITTHAL ROKADE (Borrower) ROW HOUSE F 17 32, SHIVMURTI, NEAR GOKHALE
HS, SECTOR 12, KHARGHAR, NAVI MUMBAI, MAHARASHTRA - 410210 to repay the
amount mentioned in the notice, being Rs. 14,78,806.90 (Rupees Fourteen lakh seventy
eight thousand eight hundred six and paise ninety only) plus unapplied interest and
charges within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and
public in general, that the under signed has taken possession of the properties described
herein below in exercise of powers conferred on him /her under Section 13 (4) of the said
Act, read with Rule 8 & 9 of the said Rules on this 2nd day of April of the year 2025.

The borrower in particular and the public in general are hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the CANARA
BANK, KHANDESHWAR KAMOTHE Branch for an amount of Rs. 14,78,806.90 (Rupees
Fourteen lakh seventy eight thousand eight hundred six and paise ninety only) and
interest thereon.

Description of the Inmovable Property

Flat No. 402, 4th Floor, Building No. E-04, “Mass Housing Scheme”, Sector 34, Plot No. 1,
Village Taloja, Behind Sector 27, CIDCO Houses, Taloja, Navi Mumbai, Maharashtra -
410208 admeasuring 331.20 Sq. Ft. Built UpArea

Bounded:

Onthe North by : Sector 37 CIDCO Building

Onthe South by : VacantLand

Onthe Eastby : Road/Sector27 CIDCO Building

Onthe Westby : Village House

Within the Registration Sub-district of: Raigad

Date :02.04.2025
Place :Navi Mumbai

Sd/- AUTHORISED OFFICER

CANARKBANK o al b epapr in

qﬁmamﬁﬂg Lfﬂ Union Bﬁﬂu‘f

AT T T N Gt of i stk

Mumbai-Colaba {1692) Branch, Address A6 Mumbal-colaba (1682 11682), &
Hithridge Road, Cotaba, Bombay, Mumbai, Maharashira, 400005
Contact No: BA5E210552 Mail Id: ubnDaDtE8T Eunionbankafindiabank

[Ref: SAR16822007T456565468202425 Date : 28.02.2025

Ta Place : Mumbal

The Borrower!s

{1) Manghnanl Maresh (2] Manghananl Neeta, T0Z Mjanta Apt. 75 S B.5. Marg
Colaba, Mumbsai - 400005 In

SirlMadam,

Motice under Sec13 (2) read with Sec. 13 (3) of Securitisation and Reconstruction of

Financial Assats and Enforcement of Security Interest Act, 2002,

The addressés Mo 1 hesgin haoee availed the Tobowing credit Tacililies from o

MUMBAI-COLABA [1682) Branch and faled o pay the dussinstabment’ interest |

oparate the accounts satisfactorly and hence, in terms of the RB| guidelines as fo tha

Income Recognificn and Prudential Accourting Narmes, your account's hashave bean

classified as Mon-Performing Asset as on 01.11.2024, As on 28.02.2025 & sum of

Rs. 45,04, 50285 (Rupees Forty Five Lakh Four Thousand Five Hundred And Tweo

Point Eighty Five} is oulstanding in your acoounbis

The particilars of amoint due 1o he Bank fram Mo, of you in respect of the aforesasd

ancount's are as under:

Outstanding | Un applied | Penal Cost! | Total dues
Type of Amount interest w.e. f.| Interest | Charges
Facility as on date of | 01.11.2024 |(Simpla) | incurred
WPA ie as on | to 28,02.2025 by Bank,
01.11.2024
CORP HOME Rs. Rs. 0.00 Rs.
- EMI ] 42.73,008.72 | 231494143 : 45,04,502.85
Total Dues Rs.
445.04,502.85 |

To secure the repayment of the monies dus or the monies that may become dus o the
Bank, (1) MANGHNANI HARESH (2] MANGHANANI MEETA., had fhave axeculed
documents on 12,12,2003 and created security Inferest by way ol
kortgage of immowvable property described herein balow:
Flat No. 701 adm1318 sq. ft. (BUA) on Tth Floor in the Building known as Ajanta
Apariment of the Ajanta Ideal Co-op Housing Soclety Lid, situated on the Plot of
Land bearing Collectors New Survey Mo, 2/8664 and bearing Cadastral Survey
No. 75 at Shaheed Bhagat Singh Marg, 75, Colaba Mumbai in the City and
Registration Sub District of Bombay
(1) MANGHNANI NARESH (2) MANGHAMANI WEETA., had /have executed
documents on 12.12.2003 and creatad security intaresi by way of:
BMoarigage ol Immovaiie property descrbed herein Below:
MRETGE-RESIDNTL PREMS
Thamafore You are hereby called upon in terms of seclion 13(2) of the Securtisation
and Reconslruclion of Financial Assels and @nforcament of Secunly Interdst Acl
2002, to pay & sum of Re. 45,04,502.85 togather with further Interast and charges at
ihe contracteal rate as per the terms and conditicns of loan documents executed by
you and discharge your liabilities i full within G0 days from the date of receipt of this
ratice , falling which, we shall be constrained to enforce the aforesald securities by
exarcizing any or all of the rights given under the said Act.
Az par sacton 13 {13} of tha Act, on recaipt of this notics you are restrained jpraventsd
froam dispozing of or dealing with the above securities withoud the consentof the bank
Your attention isinvited to provisions of sub-secton (81 of Section 1.3 of the SARFAES]
imrespact of ime available, o redeem the securad assets.
Yours Falthfully,
Sdi-
Authorised Officer, Union Bank of India

EXPRESSION OF INTEREST
We PEOFPLE'S EDUCATION SOCIETY, a society
registered under Act X1 of 1860 as well as under Public
Trust Act of 1950 are the owners of property described
under schedule of property hereunder written.
We herei:éy intend to invite 'expression of interest' from
interested persons who are interested
1. To develop education infrastructure at our Schools.
Interested parties can contact Mr. A.G.Bhole for site visit
during office hours on working days and collect tenders
for the same,
Interested parties are requested to submit Tender at our
below mentioned address, within 10 days from the date.
of publication.
People's Education Society reserves the right to decide
in its sole discretion either to reject or accept such
'expression of interest’ without assigning any reason.

Place : Thane For PES Society
Date : 04-04-2025 Having registered office at -
Wing-B, 6th Floor New English Schoal,
Ram Maruti Road,Naupada, Thane-400 402.

BEFORE THE CENTRAL GOVERNMENT
REGISTRAR OF COMPANIES, MUMEBAI

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SILVER-EAST INFRASTRUCTURE PRIVATE LIMITED
OPERATING IN THE SEGRENT OF INFRASTRUCTURE DEVELOPMENT,
REAL ESTATE, EDUCATION, AND TECHNDLOGY PARKS AT MLUMBA| AND DELHI
{Undar sub-regalation (1) of regulation 36A of the Insalvency amd Bankmaptcy Bomrd of [nslia
{Insolvency Resolution Process for Corporate Persens) Regulations. 2016)

In the matter af sub-section {3} of Section 13 of Limited Liakility Partnership Act, 2008
and Bule 17 af the Limited Liability Partnership Bules, 2000
Inthe matter of the Limited Liability PartnarshipfAct, 2008, Sectlon 133}
AMD
Ir the mather of Seema Farms LLP having its registered office at 4, Flear-9, Plet-195,
Arcadia Bullding, Vinayak Kumar Shah Marg, M C P A Nariman Point, Mumbal-
A0002].......00e., Petitioner
Motlca is hareby gheen to the General Pulblic that the LLP proposes to make a petition
to Registrar of Companies, Mumbai under section 13 {3} of the Limited Liabifity
Partnership Act, 2008 seeking permission to change its Registered office from the
stateof “Makarashtra” te the state of "NCTof Delhl.”, Any person whose interest is
likelhy to be-affected by the proposed change of the registered office of tha LLP may
deliver or cause to be delivered or send by Registered post of hisfher objections
supported by an affidavit stating the nature of hisfhier Interest and grounds of
opposition supparted by an affidavit to the Registrar of Companies, Mumbai, within
Z1[ twenty one| days from the date of publication of this notice with a copy to.the
petitionar LLP atits registered office at the addeess mentioned above,
For and on behalf of
sEema Farms LLP
Sdj-
Mr. Rajendrakumar fain
Designated Partner
[DiN: 025785410)
Registered Office;
d..]:|-;,:u:j|-e'-|:.lI Prat-195, Arcadia Bulbding, 'n.l'ir'l.'ll,':'l.l: Kimar Shak Mar g,
BCPANariman Poing, Mambal-400021
Date: 04,/04/2025

. RELEVANT PARTICULARS
| Kamip of the corporate debior along | SAVER - EAST INFRASTRUCTURE
wilh PAN & CIMS LLP Mo, PRIVATE LIMITED
GiIN: L4501 MH20O4 PTG L5150
| PAN: MACCHESHBRG
| Regd, Dfffce: Shap No. G 48, The Zone
Buildirg, C.T.5, 655, 658, Chandavarkar Road,
| Bornak West Mabarashing - 400092
| Mot avaitable
| Viiage Chhanje, Rasgad. Maharashtra

£, . Acidress af the registenad affice

| URL of websae
.m t“.‘tﬁ:ﬂ lJf I}T.ll:pﬂ wherg majniy of
| fived) 25365 are looaed
Irstatied capacily of main producis’
BUTVENSS
| '::',e':\.IF.lI'I"!'I:;I and walise of main producis.
services sobd in last financial year
[ F-.I::'nl:u-:.r.-;:i' l-e.|:|[.||::-:.-1x.-e:-'._-' u-.~::r|-.:;1|-=.|'.
| Further details includng |ast evallable | Details can be sought by sending efail at
| financial statements iwith schedubes) | oirpsivemastnfraidmail com
of bwi years, kst of credilors are
| avallabie at UAL
Eligibility for resolution applicants
dar 9actice 250280 of the Code =
avallabia at LIRL:
[ Lt dade far r't:rr_:||11'-::f r:l.;:'ri:::'.ini'u
of irberest
1. | Date of mswa of provisional list of
| praspective reschfion apphicants
1Z | Last date for submEsion of
| ohjections to provsional list
.| Daabe of Eses of fnal hetaof
prospectivs resclution applicants
7l D.;I':I,:: ::-'!'iﬁl.{: cl' i.nl';l.rmni:ieﬁ -
miemorBadun, exaluston matiix and
| raquest for resciution peans 1o
prerspusstive resahdion applicants
5. | Lost date for submission of .
| rasalution plans
i Frocess arnail idf 10 subimi Expiressiom ﬂ,_:-__ﬂ_-.\"_rl.LH;Iﬂﬁ'Eﬂu:ﬂll_'ll'l
| IoF InkErasl
[ Dartintls of the corporate debtor's
I'!’.EET"EI[EI"E slatus 85 MSME.

Mo indormiation evallable
| Mo infoemation available

| Ko mifprrmation seailabbes

| Dotais can be sought by sending ermail s
tirpsihveresstniradgmall.com

[ 19042025
| 28047025
[ R
[14-05-2025

| 19:05. 2026

[ 18-06-2025

| Mo mdcernadion availabhe

Sd /-
Amrish Navinchandra Gandhl
Resolution Professional
For Siwer-East Infrastructure Private Limited
IBBI Regn. Mo: IBE/ PRS00 AF-RODETO 20182019/ 12038
Regd. Address: 504, Shivallk Abaisa, Upp. Shell Patrod
Purnp. Near Anand Magar Bus.Stand, Satallite, Ahmedatad. Gularat - 380015
i AFA Valldity upto: 31-12-3025
Date: 04-04-2025
Bltng Ahmedabod Emall bd: Cirpsifveranstinfra@pmil.com

SALE NOTICE

14

TRUCAP FINANCE LIMITED

Registered Office: Register office at 3 Floor, A Wing , D.J. House,
Old Nagardas Road, Andheri (East), Mumbai — 400069, Maharashtra,
GST No: 27AAACD9887D1ZC
Corporate Identity Number: L64920MH1994PLC334457

This is to inform the Public that Auction of pledged Gold Ornaments will be conducted
by TruCap Finance Limited on 21* April 2025 at Thane at 11:00 A.M.

Branch address: TruCap Finance Limited, Shop No. 18, B-Wing, Devi Darshan CHSL,
Bhavani Chowk, Temblinaka, Thane-West, Thane - 400 601.

The Gold Ornaments to be auctioned belong to Loan Accounts of our various
Customers who have failed to pay their dues. Our notices of auction have been duly
issued to these borrowers.

The Gold Ornaments to be auctioned belong to Overdue Loan Accounts of our various
Customers mentioned below with branch name.

Dombivali Branch: GL0000000256019 , GL0O000000267113, GL0O000000194166 ,
GL0O000000183145 , GL0O0O00000182669 , GLO0O00000193104
GLO000000195465 , GLO0O00000175856 , GLO0O00000258879
GL0000000265321 , GL0OO00000272801 , GL0O0O00000312541
GL0000000217136 , GL0O000000277327 , GL0000000303392
GL0000000314092.

Malad Branch: GL0000000177714 , GL0000000219417 , GL0000000225080 |,

GL0000000229218 , GLO000000275303 , GLO000000275365
GL0000000314853 , GL0O000000315136 , GLO000000222717
GL0000000175095 , GLO000000183229 , GLO000000189239
GL0000000243589 , GLO00D0D000253491 , GLO000000274785
GL0000000277827 , GLO000000315152 , GLO000000311524
GL0000000311102 , GLO000000305345 , GL0O000000307853
GL0000000310928 , GLO00D0000268620 , GLO00D0000263478

GL0000000277167,GLO000000275645 .

Mira Road Branch: GL0000000191865, GL0000000307117, GL0O000000190075,
(GL0000000191398, GLO000D000274633, GLO0D0D000304808 .

Thane Branch: GL0000000234327 , GL0O000000197997 , GLO000000192597 ,
GL0000000309379 , GLO000000056413 , GLO00D0000243442
GL0000000270049 , GLO000000303055 , GLO00D0000304263
GL0000000227814 .

Vasai Branch: GL0000000217041 , GL0000000223959 , GL0000000224943 ,
GL0000000300491 , GLO0O0O0000313606 , GLO00D0D000326086 ,

GL0000000310180 , GLOO0O0000206533 , GLO00D0D0D0O0189803 ,
GL0000000218005 , GLO000000216895 , GLO00D0D000214985
GL0000000224343 , GL0O000000234073 , GL0000000252492
GL0000000307397 , GL0O000000226497 , GL0O000000267063
GL0000000267495 , GL0O000000266111 , GLO000000272810
GL0000000275573 , GLO000000306718 , GLO00D0000312893
GL0000000314348 .

For more details, please contact TruCap Finance Limited.

Contact Person: Vinod Maskar

Contact Number(s): 9870424107

TruCGap Finance Limited reserves the right to alter the number of accounts to be
auctioned &/ postpone / cancel the auction without any prior notice.

TruCap Finance Limited

&rorer &b Canara Ba nk@

Stressed Asset Management Branch, Gircle Office Bullding, 8th Floor, '8° Wing
G4, G-Block, Bandra-Kurle Compder, Bandra East, Muembai- 400 051
Teba:- 022-267 287718744/ B4B2TRAMETI3; amail:- cbl 5EE0Ecanarabank com

E-Auction Sale Natice for Sale of Immovable Froperiies under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002,
Mofice is hareby given to the public ingeneral and in padicular to the Borrowens.and
Guarantors} that the betow descrbad immovable propertes mortgagedicharged fo
the Secured Credilor, the Possession of which has baen laken by the Authosized
CHficer of Canara Bank, will ba sold on " A% s whera 157, A% &5 whal 57, and "Whalavar
there 15" basis on 25.04,.2025 for recovery of Rs, 13610 Crores [Rupees Ong
Hundred Thirty Six Crore and Ten Lacs as on 31,12.2024 plus interest and charges
froem 04,04 .2025 1l the date of realization) due o Consortam (Canara Bank, Bank of
Maharashira and South Indian Bank) led by Siressed Asset Management Branch
Mumbsi of Canara Bank from Mis. Elegant Forge & Equipment Pvt. Lid. siuated a1
Flai Mo. 701, Tth Floor, Awing, Meenaxi Apartment, Gokuldham Krishna Yatika Marg,
Cpp. Gen. & K Vaidya Marg, House Mo, 2.1(P), VIl Dindoshi, Taluka Borivali
Gaoragaon Exst, Mumbai - 400063,

Sr. Reserva Earnest Monay
P 7
No Description of the Property Price Deposit
Imdustrial Land & Factory Buslding situated at
Gal Mo, 124 Vil Katamkhand, Tal Wada,
Maar RMD Kwicklorm Co,. Kinipada Wada- Re Rs

1. | Mancs Rosd Disl. Palghar - 421303,
admeasuring 17880 5q. mi. In the Name of| 2/60.00,000.00
Mfs. Efegant Creations Pt Ltd,
[Physical Possassion)

Industrial Land & Factory Bullding situated at
Gat Mo 42 Vill. Kanchad ; Tal. Wada Mear Bil
Energy Systems Lid, O Wada. - Manor
s | Road Garkhe Phata, Dist, Paighar-421303 Rs. Rs.
admeasuring 10180 sq. mt. in the 12,67,00,000.00 | 1,28,70,000.00
Marne af Mis, Elegant Creations Pvt, Lid,
and Flant & Machineries thereon.
(Physical Possassion)

Imdustrial Land & Factory Building situated a1
Gal Mo, 47401, 4742, 47403, 47511 &
AT4MAT5E1, Wil Biloshd,  Tal, Wada Mear
Blu= EE:; Lid, Kudus L[I;d . Off-Wada - Manor
3. | Road Garkhe Phata, [hsl.- Palghar- 421303 :
admeasuring 45660 =q. mi inﬂma Nama af | 1:17:43,00,000.00
Mis. Ehgﬂnl Forge and Equipment Pt

Ltd, amd Plant & Machineries theresn,
(Physical Possession)

The Eamest Money Deposit shall be deposited on or before 24,04, 2025 upto 5.00 p.m.
Diate of mspechon of propertios s 23,04, 2025 with peior appointmant with authorized
CHficer | Between 100040 10 02,00 PM)

“ANY PERSON WHO BRINGS A SUCCESSFUL BIDDER SHALL BE ENTITLED
TO 1% OF SALE VALUE OF THE PROPERTY OR CONTRACTUAL LIABILITY
WHICHEVER |5 LESS WITH MIMNIMUM OF Rs. 10,000/ UPTO MAXIMUM OF Rs.
300,000 [INCLUDING GST)."

For detaded terms and conditions ol the sale, please refer tha link “E-Auction’
prowided 0 Canara Bank's websile (wwww.canarabank.com) or may contact
hr. Manoj Kumar Gupla, Authorized Officer’ Chief Manager, Canara Bank, Stressed
Assat Maragemani Branch, Membaj (Ph, Mo, 02226728771 Mob, Mo, 3828234344
of M Pranay Sombuwas OMcer, (Mob Moo BITERTETZZ) E-mail |4 |
ch15550@Ecanarabank. com during office hours on any working day or the service
prowider Mis PSE Alllance Pvt Lid,, Cantact Mo, 52912 20220 (Help Desk), Email ;
support.ebkray@psballiance.com, website : https:lebkray.in/)

56.00,000.00

A= Rs.
11,74,30,000.00

Sdl-
Authorised Officer

Date: 03.04.2025
Camara Bank, SAM Branch

Place: Mumbai

PUBLIC NOTICE

FORM A
PUBLIC ANNOUNCEMENT

{Ungler Reginlation B of the Msokéncy and Bankrupicy Board af india
finsolvency Resafition Process for Corporate Persons) Aegulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

M/ /s NEW BOMEAY PAPER MILLS PRIVATE LIMITED

[ 7 | Estimaten cbalys of cksume of Feokerdy

| 12, | Tiersses of creditons, i any, under ciuse

RELEVANT PARTICULARS
How Boenbay Paper Mills Priverie Limitod
| Regstrar of Comparies, Mumhal

Wermey of oot debior
ﬁm:_: |,1.:' :I'H:-;i.r[:ll;i-l':jl'l:l.l:. :'_!rl'm:-l'l'._ll,l:!-::l;!‘;l,l:r
| Ahoriy under which compornse debioe
£ Inoorporsted [/ regetered
4, | Corparee Ioeniity Mo 7 Lirnited Laaciity
| Hertfcaton Mo, of coporeEte debior

fat | g3 o

[ UEATIONHI9e8PTC1 17 231

5 | Agdreess of the regisianed offios and | Registored office - Sury ho. 1672, 17/0, 22/1,
privicapsat alfice (iF any) of corporse 203 Pan 34 and 1574, ilage-Ajpal, Khopalifen
i i Roadl, Taluka, Rheiapur, Knopol, Reigsrm ()

ehopol, Mahamshima, India, 410200
Principal office - TO3. P Mo 5, T Floon, Hesar
Soifaire Secior19, Sarpada, Med Mumbal, Thane
Mahershdny ADOT0R
& | Machency commencerment defs in | O004,/2005
| fempact of comporate debior
| 29002005
fEEOILRDGN [FoCess
| & | Name ard megisration numbar of the
ok professional acting a8 rienm
TesniLton professiong
& [ .lilul_'i'_lm and email of e -.rmiu'l
eSOl prolEssional, 55 rF.'E]S':EI'E'l.l
#ith the Boamd
1:|_: .ulilll.f:?.ﬁ-ifl.lj{!'lu'l.i_li".l:! Ewee 1] fioe
COMESDONOENDE Willl TNE INEnm
resciukion professionsd

| Shashank Dinesh Postues

BE} Reg mo |

BB IPAO0 L P-POC 02 /0382005 14480
. -‘HIQE 'n'mrplhw'{-:_ F'Iu:rl s E-;'qu:r':- Thatkur

coilage, Wesr Savaanar Nagar, Themedt- 400806 |
| Emall kI shashankposture] 23Egmall com

B0, G Roon, Cerinal Plaga, 1665, CST Raad,

Hoiwery Wilege: Vidva hagan, Kaina, Sanlaris

Eet, Mumbad, Mahamshira 400008

Ernail i - crpresstombaslressigeninploom
B - |
| Mo cnsses dertfed os wot I
| Al ol s ibesaactiom (GA) of saction 21, ‘

11, | Last date for submission of daims

ascariained by the inkamim resoution
prorkessiong|

13.] Names of Insohency Prsessicnats
darcfied o act as Authorsed
Represeriatine of crecios in & cbes

| {Three nenes, ior aach dasa)

14, | {a) Relevart Forms and
(o Detais of Bl loriee] epressnlmlees
ae galEni st

| Mar clasmas iderad o pot

Iyt Dl gossiny eny Tomes tlivnioRaods

' (a) Retmat Formes can be downkoadod from
100 M0 Cias5a5 deniifed & et

kotice 15 hareby piven that the Nabonal Company Law Tribunal has ordered the
aommencement of B eorporale insolsency resoluton pracess of the New Bombay Papser
Mills. Private Limited on 02/04/2025 (Copy of the order made ready and recaived on
02,04/ 2028)

The craditars of Mew Bombay Paper Mills Private Limited, are hereby called upon toosutmit
Thelrclalms with pooot onof betara 15.-"“;"3“25 tothe imtenm ressuton professional stthe
addross mentioned against entry Mo, 10

Thie financial credibors shall submit their claims with proof by slectronic maans onby All ather
creditors may SEbmIE the cladmes with peoot In erson, Ifl:n post, IZII'I'.I'_f afactronic Mmeans.
ATinancialcredibo LIE:'-:".“I"IEiI'Ig_ I B CEASS, Bs listad -&g_ﬁifl.‘it Eniry M L2, shall iEicates its Chaene
of autharised represontatve from among the thres meotvency profassionals listed against
eniry Mo 13 o act as authorised representative of the class in Farm S -This para is not
applicable a5 noclass of creditors has bean idantifiad yat.

Submission of false or misleading procds of cldim shall attract penalties

Crate : 04042025
Place : Mumbai

Sd/-
Shashank Dinesh Posture

interim Resolution Professlonal

In the CIRP of M s New Bombay Paper Mills Private Limited
1BBI Reg no - 186/ 1PA-ODLAP-POIa2] r 20024- 2025/ 14480
AFA Certificate Mo - A8/ 1448001/ 3112257107985

AFA Issund by ICAL P |s valid up o 32/ 12/ 2025
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PUBLIC NOTICE

Motice is hersby given thal we are
investigating the Btle of Naina Pradeep
Ramchandani ("Owmer”) in respect of land
described in the Schedule hereunder writlen
[the “Land’].
All personsientiies including individuals,
Hindu wndivided family, company(ies)
bank|s), financial instituions), non-banking
financial instibuion(s), firms, association of
persons or body of individuals whethar
incorporated of nol, lenders and | of
creditors having any objection, daim, right,
lithe, banefd, Kabiity, commiment, interest,
andlos demand of whatsosver nalure
againsluponlin respect of the Land
(described in the Schodule hereunder) of
any parl of portion thereol including
deveicpment nghts, FSLUTDR consumplion
by operation of law of olherwise,
assignment, bequest, charge, covenanl,
cang faker undersianding, devise, power of
amomdy, agreement for salie, memorandum
of underslanding, exchange, encumbrance,
partnership, famiy arangementsetiement,
isgation, easement, gift, inheritance, pledge,
lease, sub-ease, hen, atiachment, license,
lis pendens, reservation, morigage
MENENAN0E, SUCCESSION, Possession, nght
of way, alloiment, sale, share, sub-lenancy,
tenancy, transfer, parlition, release,
relinquishment, will, oocupation, agreement
or ary undenstanding, or beneficial rght!
interest under any trusd, right of prescriplion
or pre-emplion or under any agreement or
other disposition, or under any onder, decree
or award passed by any court or suthority, or
otherwise claiming to be in custody/
possession of the lite deeds, documents
and wiiling pertaining therelo or any labdity,
or commitment, demand of any nature
whatsoever to or upon the Land or any part
thereal [“Claims") is hereby required to give
nolice thereof in wriling, along with
documentary peoof fo the undersigned al its
office al, Riaheja Cenire, Gth Floor, Ofice No.
602, Mariman Point, Mumbai- 400021 within
14 (fourleen) days from the date of
publication thereof, failing which it shal be
deamed that the claimantis) hasmave
relinquished such Claims andior waied the
right I exencise such Claims.
SCHEDULE

All that pieca and parcel of land located at]
U. Mo. 31, (admeasuring about 55-1/% Sq.
Yards) of Sheet Mo. B4, Parl of Plot No. 330
adjacent o U. Mo. 30, 31, (admeasuring
about TBE Sq. Yards) of Sheel Mo. 84 and
land adiacent to L. Mo. 30, and Naar U. Mo,
., (admeasuring aboutl 301-1/8 5q. Yards)
of Shest Mo. B4, Camp No. 5§, Ulhasnagar,
lotally admeasuing about 10199 5q. Fr,
equialient to 1133-29 Sq. Yards equivalent]
o B47.86 5q. Meters oul of which area of]
2000 5q. FL. is consircted anea with ALC.C
Sheats on roof and walls of brick much prion
Io the year 1565 and remaining area of 8159
5q. FL. is open-Taluka and Sub-Dislrict
Registration Uihasnagar, Dislrict Regestration
Thane, Mon Agricultural, Situated within th
imis of Ulhasnagar Municipal Corporation
and bounded as undes
To thee East - Main Rioad
To the Wesl - Hulmants
To the North :- Residential Premises
To the South:- - Karuna Apartrnanl

For ACUILAW
Place: Mumbai Sdi-
Date : (042025 Neerav Merchant
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ﬁ BUEIET KIEIED
NASHIK MUNICIPAL CORPORATION, NASHIK.
Public Works Department,
Expression of Interest (EOI) No-D1 (Year 2025-26) (Re-Tender)
MNashik Municipal Corporation, Mashik Public Works
Department vide E-Tender Notice No.01 (Year 2025-26) invites
Expression of Interest (EOI) for EMPANELMENT OF
CONSULTANCY SERVICES FOR VARIOUS TYPE OF
UNDERGROUND OFC/GAS PIPELINE/OTHERUTILITIES
SERVICE WORKS IN NMC which will be displayed on the
website www.mahatenders.gov.in. from dt.04/04/2025 to
11/04/2025 upto 3.00 pm Last date for acceptance of Expression
of Interest (EOI) will be dt. 11/04/2025.
Mote-All further necessary notices/clarifications will be
published on the online website.
Sdlxxx

City Engineer
Nashik Municipal Corporation

FHTE ALE. 109 o 0w/ 203y

R

Sdxxx
Add. Commissioner (City)
Nashik Municipal Corporation
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FRIDAY, APRIL 4, 2025

RBEL BANK LTD.
RBLEANK REGISTERED OFFICE: 1st Lane, Shahupuri, Kolhapur-416001
spoe b donh Wathanal Operating Centré - Bk Floor, Technlplex-l, O Yeer Savarkar
Fiyover, Goregaon [Wesi) Mumbai - 200062,

GOLD AUCTION CUM INVITATION NOTICE |

Tha betow menrficned barrower has been served wilh demand nobices i pey dulstanding
amound kpwards 1he loan faclly agains! gold ornaments ("Facily”) availed by them from RBL
Bank Limifed, Snce the barrowerhas fadad 1o repay dues under the Facility, we are consframed
fo conducd an gustion ofthe pledged gold ornaments on 14-04-2025,

Inithe event gy surphes emount is ree®sed from this auction, Ihe same will be refunged & the
concamed bormower gnd i fhere is 8 defict post the austion, the balance amount shall be
recaversd from the barrower through apprapriale legal procsedings: REL Bank has the autharity
fo remave following accound from the awction wihout pror indimabon, Furlher, REL Bank
rasarvas the nght o changs the Sucticn Date withaul any grornolice;

Sr.| BAccount Borrower's Details of Gold

Mo.| Number Name Drnamant {in gms)

1, | BOS00BOSTIEZ | AJAY SONI TOTAL GROSS WT | 525
TOTAL IMPURITY | 2
JOTAL STONE WT | 7.5
TOTAL_MNET _WT 43

The onling auckion will be held on hitpsVegold.suctionhiger.ned on 14-04-2025 from 02 IZII'.I
PM.OM:00PMIST.

infending bidders should contact M5, a-Procurement Technolagies Lid. {AuchonTiger) at
3518668407 THI4 129853
Fardelailed Tarms and Condilions, plaase vz tha auchan portal,

Place : Delhl Authorized Officer
Date ; (4-04-20235 ABL Bank Lid,
cro| U GRO Capital Limited

4th Floor, Tower 3, Equinox Business Park, LBS Road, Kurla,
Mumbai 400070

POSSESSION NOTICE APPENDIX IV

(SEE RULE 8(1)) FOR MOVABLE PROPERTY
Whereas, the undersigned being the Authorized Officer of UGRO Capital Limited, hav-
ing its registered office at 4th Floor, Tower 3, Equinox Business Park, LBS Road, Kurla,
Mumbai 400070, under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of the powers
conferred under Section 13 (12) read with rule 3 of the Security Interest (Enforcement)
Rules, 2002, issued a demand notice dated 11-06-2024 calling upon the Borrowers 1)
S.S. Engineering and 2) CHANDI RAM and 3) SUMIT having Loan Account Num-
ber HCFDELMLNO00001036858 and HCFDELMLN00001028495 to repay the
amount mentioned in the notice being X 44,20,893/- (Rupees Forty Four Lakhs
Twenty Thousand Eight Hundred Ninety Three Only) as 10-06-2024 together with
interest thereon, within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrowers
and the public in general that the undersigned has taken possession of the property
described herein below in exercise of powers conferred on him under sub-section (4)
of Section 13 of the Act read with Rule 8 of the said rules of the Security Interest (En-
forcement) Rules 2002 on this 29th day of March of the year 2025.
The borrowers in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
UGRO Capital Limited for an amount of being ¥ 44,20,893/- (Rupees Forty Four
Lakhs Twenty Thousand Eight Hundred Ninety Three Only) as 10-06-2024 together
with interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the
Act, in respect of time available, to redeem the secured assets.
Schedule of the Secured Asset(s):
Model | Make
160 Ton Cross Shaft “C” Frame (Sr. No. 278) | PRESSMAX
1. | Geared Power Press With Pneumatic Clutch | MACHINE
& Electrical Automatic Lubrication Systems | TOOLS PVT.
With Hydraulic Overload Systems And Safety LTD.
Light Curtain Etc. Loose Pressmax.
97740848463 CNC ELE. DSCHRG MIC | Electronica |
2. | G2_EURO MARK-I (U) (Sr. No. 6) India Limited

Place: Faridabad-Haryana Sd/-(Authorised Officer)
Date: 04.04.2025 For UGRO Capital Limited

S.No. Invoice No.

072/2022-23

EDM/0157/2223

PUBLIC NOTICE
[Under section 102 (1} of the Insolvency and Bankruptey Code, 2016]

FOR THE ATTENTION OF THE CREDITORS OF MRS. ANJU KHURANA PERSONAL GUARANTOR

T0 M5 ANTAUTOMOTIVE SERVICES PRIVATE LIMITED (CORPORATE DEBTOR)

Maotice is hershy given that the Hon'ble National Company Law Tribunal, New Defhi,
Benchin CP {1B) Mo, 3T3INDiE0E2 filed by Tata Capral Limited (Transferes of Tata Capdal
Financal Services Limited (through Resolution Professional) ufs 95 of IBC, against the
personal guaranioss for the personal guarantee exlended 1o the corporate deblor e, Mis
Ajit Automolive Services Pvl. Lid., has ardered the commencament of the Insolvency
Resolution Process of Mrs. Anje Khurana u's 100 of IBC vida its order dated 14 Nov 20124
(received on 28 Mar 2025)
Accordingly, the creditors nr.ﬁ.-'lrs. Angu Kharana are heraby invited o submil (register) thelr
claims with proof in prescribed form B on or before 25 April 2025 through electronic
means, or by kand, or by registerad post, or by speed post, o by courier to the Resolution
Professional at the address mentionad against anfry no. 1.

Relavant Parliculars
Details of Personal Guarantor

hirs. Angu Khurana

1. |Marme of the Parsanal
Guaranbor

2. |Permanent Address of the
Personal Guarsntor

3 Interirm Moratorum
Commancement Date
d Date of Inlbabon of Individual
Insalvency Besolulion Process
3 | Moratonum Commencement
Diate

6. |Estimated Date of Closura of
Insolvency Resoluticn Process
fo |Last date for submissson of

. jcaims
8. |Relavant larms for submission
of claim

B-2M10, Ashok Vihar, Mew Delh -110062

26 May 2022

(14 Now 2024 {recenved on 28 Mar 2025]

14 Mo 2024

13 May 2025

25 Aprll 2026

htlps.fbbi.gov inhomaddownloads

Details of the Resolution Professional

4. |Wame and regstrabion number | Misha Malpani

of the Insolvency prodessiong  |[IBBVPADD1/IP-BOMISEH0 T- 1810136
aching &5 résolulion professional
10, |Address and e-mall of the
resolution professional

as reqisterad with the Board

11, |Address and e-mail of the
resolution professional fo bs
used for corespondence with
the resohddion professional

Submission of false or misleading claims shall atract penalties . accordance with
the provisions of the Insolvency & Bankrupicy Code, 2016 or any other applicable iaws.

Sd-

Nisha Malpani

Resolution Professional

Ingubs, Sth Floor, Punj Essen Hoise, 17-18,
Mehru Place, Mew Delhi -1300149

ip nmapani@gmail com

fth Floor, Tower A-1, Regus, Spaze -Tech Park,
Sector 48, Gurugram-122018, India
po.anju.ajilautomotivedomail com

Date: 4 April 2025
Place: New Delhi

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SILVER-EAST INFRASTRUCTURE PRIVATE LIMITED
QPERATING [N THE SEGMENT OF INFRASTRUCTURE DEVELOPMENT.,
REAL ESTATE, EDUCATION, AND TECHNOLOGY PARKS AT MUMEBAI AND DELHI
[Umnder sub-regielation [ 1) of regulation 368 of the Insalvency and Bankrpley Board of India
(Imsaleency Resalution Pracess for Corporate Persons) Regulations, 2006)

_ ~ RELEVANT PARTICULARS
NHHI:,. -:_||'II'|~'--: piporate deblor along ;| SILVER = EAST I.HFHAE'IF‘IJE'FLIHE
with Pl & CINY UL Mo, PRIVATE LIMITED
CRN: 45201 MH2OGAPTC 4150

| PAN: AACCHEE2RG
Hﬂgﬂ Oifice: Znop Mo.: G 4B, The Zone
Buiding, C.TS; 655 Eiﬁ{n Chandavariar Rosd
Borveall West Mabarashira - 4000537

| Not evailable

| Willage Chhanje, Ra F] Maharashtra.

L - r'lai'll"é:]& I:l-| :I.?.IE I;E'g:|51E;'.E'\'J office

3. | URL of website
4. | Details of placa whare majority af
| fooed assels ane losated
. | nstalles Ca paCiTy af mam grodectss
BATWICEE
| Qum'ﬁ!y ared vyl of rrain peodachs
| sandcas sold In last inancial year |
1. | Mumber of employees, workman Mo information available
[ Furtfier dedails inaluding |.."'|'_i| avaiabile [ I];-_:I,:ui:_:. can be sought |]'r'5-|""|'|||'|.H |1||1:1-|| il
financial statsments (with schadules) L"‘:-"|'.'l.5.>'if!l'E-:'lSﬂ-"lffE'ﬁEl"’lEll.ﬁll'l'
aof tes years, lists of craditors ang
fepstabie At LRI
1 | Ellgll:- iy toe resaH Uit agplicants
under section 25(2%h) of the Gode s
avisilable al LRL
.| Last date Tor receipt of expressian
of irtarest
| Chate of issue of |'.|n;:u|5.|r|||:\| Ii-s! af
prospective resolfion applianis
2. Last date tor submession o
abjectnns o provisiaonal liss
13.| Date of (s5wa af Naal Bt of
|:II'-E||:EE IyEr FEsmiian :'Il:ll:'- RS
.' I:|._1I_-:_. af it o af infarmat Ficin
rremiEandum, Saluatan metrs and
requsast for resslution pians 1o
prospective risschfion appicants
| Las1 date for subrmession of
resolutiaon plars
B I:"I'IJ.::I_":?:'E. r,'n'-.'iil -'J'Ir_l ._;1'.,|-;;n"\-|l Ex :_:rr'_.'-_;sn'_lﬁ [
| af Interest
i.| Betails of the corporate dabtirs
registraton status as MSME

Mo infarmmation sallabls

[ Ma infarmation mailable

| Details can be ‘S.E-uglll |.|'|-'3E.“"|:I|I'|g E'I';'lF'III dl
ceEpswareastmfraEgmail cam

| 15-04-2025
| 75042025
[ B0 2025
| 14-05-2025

[ 15052025

[ 18-06-2025

Grp. S rEashn T E Al cor

Mo infarmmation svallablie

Bd/-
Amrizh Navinchandra Gandhi

Restduticon Prolesssona

For Silver-East Infrastriciiire Privabe Linibed

BBl Regn. No: IBEL/ P& O02 /P NOOETO 20182018,/ 1 2035

Regd, Address: 504, Shivalik Abaise, Opp, Shel Poatel

Pumg, Mear Anand Nagar Bus Stand, Satellite, Ahmedabtad, Gujaral ':'EI}!..I

i . 4 . E

Date; 04-04-2025 Emall M.AH H;I.ﬂlu.!l#:.'. 2 "?'“??"'
I"!.:U-:E-': Bhmedabad i 1 Ed!u.eﬂ:ilﬂﬂ.."-__d'ﬁﬂﬂ{"_-.ut".":

ISGEC HEAVY ENGINEERING LIMITED
(Formerly known as The Saraswati Industrial Syndicate Limited)
Regd. Office: Yamuna Nagar, Haryana — 135 001

NOTICE FOR LOSS OF SHARES CERTIFICATES
NOTICE is hereby given that the Share Certificate(s) for the under mentioned
Equity share of the Company have been Lost/ misplaced and the holder(s)/
purchaser(s) of the said Equity Shares have applied to the Company for issue
duplicate Share Certificate(s)

Sr. Folio | Name of Regd. Certificate| Distinctive Nos. | No. of EV.
No. Shareholder No. (From — To) Shares| "™
1 | V237 | VINAY GARG | 141441 | 6563411 -6563460| 50 |Rs.10/-

Any person(s) who has a claim in respect of above mentioned Shares should
lodge such claim(s) in writing supported by valid documents with Registrar &
Transfer Agent, Alankit Assignments Ltd., Alankit House, 4E/2, Jhandewalan
Extn., New Delhi — 110 055, Tel. 23541234, 42541234; Fax: 41543474 or
Company within 15 days of publication of this Notice. Thereafter no claims will
be entertained and the RTA or Co. will proceed for issuing duplicate Share
Certificate(s) in lieu of Original Share Certificate(s).
Date: 03/04/2025

Place: DELHI

Name of shareholder
VINAY GARG

OVERY TRIBUNAL-Il, CHANDIGARH (DRT 2)
1st Floor, SCO 33-34-35 Sector-17A, Chandigarh

(Additional space allotted on 3rd & 4th Floor also)

Case No.:OA/1839/2024
Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A) of

rule 5 of the Debt Recovery Tribunal (Procedure) Rules,1993.
BANK OF MAHARASHTRA

V/s

To UPADHAYAY SUGAR COMPANY PRIVATE LIMITED

(1) M/s Upadhayay Sugar Company Private Limited, through its Directors, having its
Registered Office at Unit No. 28, First Floor, Pearl OMAXE, Plot No. B1, Pitampura,
Delhi-110034.
(2) Shri Chandra Bhushan Upadhyay Son of Shri Inder Dev Upadhyay, Director of M/s
Upadhayay Sugar Company Private Limited, Resident of House No. B-5/243, Second
Floor, Rohini Sector 8, North West Delhi-110085.
(3) Smt. Sindhu Upadhyay Wife of Shri Chandra Bhushan Upadhyay, Director of M/s
Upadhayay Sugar Company Private Limited, Resident of House No. B-5/243, Second
Floor, Rohini Sector 8, North West Delhi-110085.
SUMMONS

Whereas, OA/1839/2024 was listed before Hon’ble Presiding Officer/Registrar on
20.02.2025.
WHEREAS this Hon’ble Tribunal is pleased to issue summons/ Notice on the said
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts of
Rs.29,43,179/- (Application along with copies of documents etc. annexed).
In accordance with sub-section (4) of section 19 of the Act, you, the defendants are
directed as under:-
1. To show cause within thirty days of the service of summons as to why relief prayed for
should not be granted:;
2. To disclose particulars of properties or assets other than properties and assets specified
by the applicant under Serial No. 3A of the original application;
3. You are restrained from dealing with or disposing of secured assets or such other assets
and properties disclosed under serial number 3A of the original application, pending
hearing and disposal of the application for attachment of properties;
4. You shall not transfer by way of sale, lease or otherwise, except in the ordinary course of
his business any of the assets over which security interest is created and/or other assets
and properties specified or disclosed under serial number 3A of the original application
without the prior approval of the Tribunal;
5. You shall be liable to account for the sale proceeds realized by sale of secured assets or
other assets and properties in the ordinary course of business and deposit such sale
proceeds in the account maintained with the bank or financial institutions holding security
interest over such assets.
You are also directed to file the written statement with a copy thereof furnished to the
applicant and to appear before Registrar on 05.05.2025 at 10:30 A.M. failing which the
application shall be heard and decided in your absence.
Given under my hand and the seal of this Tribunal on this date: 12.03.2025.

Signature of the Officer Authorised to issue summons

Exh. No. 25611

FORM NO. INC-19

Maotice
[Pursuant to ruba 22 the Companias
(Incorporation) Rules, 2014)

1. Motice iz harehy given that In pursuanca of
sub-section (41(10 of section 8 of the
Companies Act. 2013, an appBcation has
bean mada by Mls Bhanti Dewn Education
Foundation o the Regional Dirsctor,
Mortharn Region, B-2Wing. 2nd Floar, 260
Complex, New Delni - 110003 for revocation
of tha boance issued fo it undar sacSon 8(5)
af the companies AcL 2013, After the
cancellation of Boanse, the company will b=
requirgd ko add the word "Srivata Limded” o
Itz name i place of Foundason

d. Frncapal obgecis of the company afler the
revecation of licantse as perthe provisions
wis Bl4)(w] of tha companies Aol 2073 shall
D 35 odos;

a. Ta astabksh, manage, oparaty, educatonal
Instsutions, Incleding schoals, colleges,
univarsities, coaching centers, fraining
Institutes, and e-leaming platforms, for
imparling educafon in various distiplines al
primary. secondary, higher secandary,
undergraduate, postgraduate,  and
professional levels and to devalop and
provide anling and affline educational
programs,  vocalional  rainedg, skl
devalppmant courses. carporate freineng, ard
carfificalion pragrams:in diversa falds such
A% [E-.‘ﬂ'd"t’:lgr. management haalthoarg
arls, and sciences

b. Toprovide consultancy services inthe field of
education, including advisory servicas far
sgtling up and managing aducatonal
institutiong, curriculum development,
Accredilalion assistance, Taculty taining, and
student cargar counsaling

Jo A copy of e deall mamarandur and arlicas

Form Mo, INC-26
General Motice pursuant fo Rule 30 of the
Companies (Incorporation) Rules, 2014
BEFORE THE REGIOMAL DIRECTOR
NORTHERN REGION
In the matter of Companies Acl, 2013, Seclion
13(4) af CompanesAct, 2093 and Rule 30(8) {a) o
the Companies (Incarparation) Bules, 2044
AMO
Iri Ihe malber of RAJ KIRAN PRIVATE LIMITED
CIM Mo.: UTS$EAS0LTIEIPTCOTG54E B Company
ragstered under the Companias &ct, 1956 having
ls Regisbered Office: A-11, Kailagh Calory, New
Delhi- 110048
Petitiones

Mofica is hemsby given io-the General Pubhc thal
the comparry propases tomake application & ihe
Ragkanal Direciar, Morharm Hegion, Maw Deln
unesar sectien 1304) of the Companies Act, 2013
sepking confirmation of alteration of the
Mamerandum of Assocabon of te Company n
terms of the special resolufion paased i the
Annual General Maeting held on Friday,
27002024 al #s regislared ollice ko anabia e
compeny o change ils Reqistered office from
Union Tarritory of Delhi to tha State of Haryana
Ay peraon whose mterast i [faly o be affecied by
the proposed. changé of the registered ffce of he
company may dekvar ar cawsa o ba dalivared or
send by regsiersd post of histher objecbonsg
sigparted. by an -affdasit stating the nature of
hiz™er mbenast ard grounds of oppositon i the
Regional Director, Northern Region, B-2 WikiG, 2
Floor Paryavaran Bhawan, CG0 Complex Naw
Dialhi - 110003 wilkin Fourleen days from fha date
ol publication of this notice wih a- copy af the
agpElcant company al 15 regstened allice al the

A. Total Ten {12) Stall at: Delhi, Hohtak, Dethi Canit, Dalhi Shahdara, Kamal,

B. Total Seventeen (34) Trolley at; Jind, Jakhal, Tohana, Mansa, Marwana,

. The penod for setiing up of =lall al Robtak, Karnal. Ganawr, Muzafamagar,

. The perigd for setting up of Trofley atf stations mentionad in (B) above will be

DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT-2)

1st FLOOR, S.C.0. 33-34-35, SECTOR 17-A, CHANDIGARH
(Additional space allotted on 3rd & 4th Floor also)

Case No. : OA/1784/2024
Summons under Sub-Section (4) of section 19 of the Act, read
with Sub-rule (2A) of rule 5 of the Debts Recovery Tribunal
(Procedure) Rules, 1993. Exh. No. 25677

BANK OF MAHARASHTRA
')
YUVRAJ VERMA
To,

(1) Defendant No. 1. Shri Yuvraj Verma Son of Shri Suresh Verma,
Resident of Flat No. 18057, Tower 18, Zara Awas, Near Godrej, Sector
104, Daultabad {53}, Gurugram, Haryana-122006.{Borrower}.
(2) Defendant No. 2. Smt. Pooja Devi Wife of Shri Yuvraj Verma,
Resident of Flat No. 18057, Tower 18, Zara Awas, Near Godrej, Sector
104, Daultabad {53}, Gurugram, Haryana-122006. Borrower/Co-
Applicant.
(3) Defendant No. 3. M/s Sai Adhiraaj Land and Promoters Private
Limited through its Directors, Registered Office at D-117, Mansarover
Garden, Delhi-110015. CIN-U45203DL2012PTC237994-Builder/ Seller
as per Quad Partite Agreement.

SUMMONS
WHEREAS, OA/1784/2024 was listed before Hon’ble Presiding
officer/Registrar on 14.02.2025.
WHEREAS this Hon’ble Tribunal is pleased to issue summons/ notice on the
said application under section 19(4) of the Act, (OA) filed against you for
recovery debts of Rs. 39,27,070/- (application along with copies of documents
etc. annexed).
In accordance with sub-section (4) of section 19 of the Act you the defendants
are directed as under :-
(i) to show cause within thirty days of the service of summons as to why relief
prayed for should not be granted:
(ii) todisclose particulars of properties or assets other than properties and assets
specified by the applicant under serial number 3A of the original application.
(iii) you are restrained from dealing with or disposing of secured assets or such other
assets and properties disclosed under serial number 3A of the original application,
pending hearing and disposal of the application for attachment of properties;
(iv) you shall not transfer by way of sale, lease or otherwise exceptin the ordinary
course of his business any of the assets over which security interest is created
and/or other assets and properties specified or disclosed under serial number 3A
of the original application without the prior approval of the Tribunal,
(v) you shall be liable to account for the sale proceeds realised by sale of secured
assets or other assets and properties in the ordinary course of business and
deposit such sale proceeds in the account maintained with the bank or financial
institutions holding security interest over such assets.
You are also directed to file the written statement with a copy thereof furnished to
the applicant and to appear before Registrar on 24.04.2025 at 10:30 A.M. failing
which the application shall be heard and decided in your absence.
Given under my hand and the seal of this Tribunal on this dated 02.04.2025.

m

TRUCAP FINANCE LIMITED

Registered Office: Register office at 3 Floor, A Wing , D.J. House,
0Old Nagardas Road, Andheri (East), Mumbai — 400069, Maharashtra,
GST No: 27AAACD9887D1ZC
Corporate Identity Number: L64920MH1994PLC334457

PUBLIC NOTICE

This is to inform the Public that Auction of pledged Gold Ornaments will be conducted
by TruCap Finance Limited on 21*April 2025 at Faridabad at 11:00 A.M.

Branch address: TruCap Finance Limited, SCF -1, Ashoka Enclave Part 1, Opp.
Kanishka Tower, Sector -34, Faridabad - 121003.

The Gold Ornaments to be auctioned belong to Loan Accounts of our various
Customers who have failed to pay their dues. Our notices of auction have been duly
issuedto these borrowers.

The Gold Ornaments to be auctioned belong to Overdue Loan Accounts of our various
Customers mentioned below with branch name.

Faridabad Branch: GL0000000305511, GL0O000000306163, GL0000000185993 ,

GL0000000311486 , GL0O000000192105 , GLO000000191400
GL0000000188055 , GLO0O00000247878 , GLO00D0000326267
GL0000000322811 , GL0O0O00000310217 , GLO00D0000263997
GL0000000225425 , GL0O000000274698 , GL0O000000273246
GL0O000000314983 , GL0O000000271972 , GLO0O0O0O0O0O0O307275 ,
GL0O000000311528 , GL0O0O00000314681 , GLO000000224400 ,
GL0000000265206 , GL0O000000269295 , GLO00D0000271514
GL0000000274433 , GL0O000000217870 , GLO000000223259
GL0000000263094 , GL0O000000263424 , GLO000000267591
GL0000000269150 , GLO00OO000271267 , GLO00D0000276962
GL0000000302600 , GLO0O0O0O000310299 , GLO0O0D0D000310178
GL0000000309624 , GL0O0O0O0000311992 , GLO00D0000313567
GL0000000315139.

NIT B K Chowk Branch: GL0000000217222 , GL0000000259748
GL0000000259744 , GL0O000000259733 , GLO00D0000259698
GL0000000218081 , GLO000000219638 , GLO00D0D000227437
GL0000000226905 , GL0O000000247054 , GLO00D0000213337
GL0000000207191 , GLO0O0O0O0O0OO138812 , GLOO0D0000O183391
GL0000000232490 , GL0O000000222401 , GLO000000226878
GL0000000218047 , GLO0O00000273784 , GLO00D0D000273819
GL0000000227036 , GL0O000000220635 , GLO00D0000217039

GL0000000227408 , GL0O000000223662 , GLO000000268256 .
Palwal Branch: GL0000000219442 , GL0000000218964 , GL0000000222725
GL0000000224755 , GL0O000000224561 , GLO000000191949

GL0000000304947 , GLO000000264619 , GLO00D0000274480 |,
GL0000000270780 , GLO0O0O0O0OO0O308821 , GLO00D0D000312575
GL0000000270146 , GL0O000000269216 , GLO000000272211 ,
GL0O000000270994 , GL0O0O00000275106 , GLO0O0O0O0O00306261 ,
GLO000000312674.

For more details, please contact TruCap Finance Limited

Contact Person: Satish Kumar

Contact Number(s): 9560735444

TruCap Finance Limited reserves the right to alter the number of accounts to be
auctioned &/ postpone / cancel the auction without any prior notice.

TruCap Finance Limited

of the company may be seen at H23-524,
Fifth Flaor, O MaE Sectar 100 Rehind, Deghi -
110485

4. Molice 15 hesaby gven fhal any person firm,
COMpany, comoraten or Dody forpocate,

adiress menticned abave.

Diate: 03.04. 2025
Place: Mew Delhl

For Raj Kiran Private Limited
Sdis
Drirector

objecting ta this applicafion may communicata
guch ohjaction to the Regional Director,
Mortharn Region, B-2 Wing. 2nd Floar, $G0
wonpiak, Wew Dathi- 1100803 within thrty days
from the date of pullication of this nofice, by
A |l addressad o the Hegional Crirgctar
and a copy of which shall be frwerded S0 m
the Appacant at 523-524, Fifth Floar, O Mall,
Secior 10, Rohind, Dekhl - 190005

For Bhanti Dewi Education Fouwndation

G-
Place: New Delhi (HARI OM JINDAL)
Date: 04,04.2025 Director

(DIN: ODETEN3T)
Rla: D-186, Aniriksh Apartments
Eector-14, Exin, Rohini, Delhi - 110085

SMFG INDIA CREDIT COMPANY LIMITED

(Formerly Fullerton India Credit Company Limited)
Corporate Ofica: 106 Floor, Dtfice Mol 101,102 & 103, 2 Norih fvame, Maker Masry,
Hande Barkd Comples, Bandr (B, Mumba - SD0051

POSSESSION NOTICE (For Immovable Property)

(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002}

Whereas the undersigned being the awthonzed officer of SMFG India Credit Company
Limited (formerly Fullerion india Credit Company Limited), Having its registered
offica at Commerzone IT Park, Tower B, 151, Floor, Ko, 111, Mount Poonamalle Road
Porur, Chennai- 600116 and corporate office at 10th Floor, Dffice No, 101,102 & 103, 2
Maorth Avenue, Maker Maxity, Bandra Kurla Complex, Bandra (€), Mumbai = 400051,
under Securitization -and Reconstruction of Fnancial Assels and Enforcement of
Security Interest Act, 2002 (54 of 2002}, and in exercise of powers confarred under
Eection 13 (12} read with RBule 3 of the Securty Interest (Enforcement} Rules, 2002
issUed Demand Notice dated 13, January, 2025 calling upon the borrower(s) (1) 5 3
ENTERPRISES THROUGH ITS PROPRITOR (2) MR. SUNIL KUMAR 5/0. MAHNDRA
SINGH (3) MRS, INDRESH W/0. SUNIL KUMAR under loan account number (s) #
215020911263240 to repay the amount mentioned in the notice being Rs. 31,585,279/~
{Rupees Thirly One Lakh Fitty Five Thousand Two Hundred Seventy Mine Only) due as
on Bth January, 2025 within 60 days from the date of receipt of the said notice. The
borrower{s) having falled to rapay the amount, nofice is hereby givanto the borrower(s)
and the public in gemeral that undersigned has faken symbolic possession of the
property described herain bélow in exercise of powers conferred an him under sub
section {(4) of section 13 of the Act read with Rula B of the Security Interast
(Enforcament) Rulas. 2002 onthis 28th Day of March inthe year 2025. The bofrowerin
particular and the pubdic in general are hereby cautionad notto deal with the proparty and
any dealings with the property will be subject to the Charge ol SMFG India Credit
Company Limited (Formary Fullerion India Credit Company Limited) for an amount of
Rs. 31.55,279/- (Rupees Thirty One Lakh Fifty Five Thousand Two Hundred Seventy
Mine Only) due as on 8th January. 2025 and interast thereon. The borrower's attention is
invited to provisions of sub-section (8) of section 13 of the Acl In respect of time
availahla, 1o redeam the sacured asset's,
SCHEDULE OF THE SECURED ASSET{S): OWNER OF THE PROPERTY - SMT.
INDRESH W/D. SUNIL KUMAR. PROPERTY DESCRIPTION:- ALL THAT PIEACE
AND PARCEL OF PROPERTY HOUSE CONSTRUCTED OM PLOT AREA
MEASURING 425.75 50. YARDS |.E. 355.979 50, MTRS. OUT OF KHET NO. 509,
SITUATED AT VILLEGE SUNPURA SOHANPUR TEHSIL DADRI, DIST. GAUTAM
BUDDH NAGAR-203207, BOUNDRIES AS BELOW. NORTH: 25 FEET WIDE RDAD;
SOUTH: NARENDRA S/0. JAGAT, EAST: RAMESH §/0. DHANPAL; WEST: 10
FEET WIDE ROAD/HOUSE OF 3ONU

Piace: GAUTAMBUDHNAGAR. Date: 04.04.2025 a0/, Authorsed Officer,
SMFG India Credif Comgany Limited (Formeny Rdlerton ingia Credit Company Limilag)

SMFG

FORM A

~ PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insclvency and Bankruptcy Board of India

NORTHERN RAILWAY

Applications are invited under scheme of
'‘One Station One Product' for setting up

Ganaur, Meerut City, Meerut Canit., Muzaffarnagar, Panipat, Pataudi Road &
Gurgaon statons

Badli, Ballabhgarh, Delhd Kishangan|, Deoband, Marala, Okhla, Palam,
Sakoli Tanda, Shamli, Tapri Tughlakabad, Faridabad, Baghpat Road,
Baraut, Delhi SaraiRohila, Fardabad New Town, Khekra, Nangloi, Khatauli,
Muradnagar, Noll, Partapur, Shakurbastl, Julana, Sampla, Dedhi Safdurjumg,
Shivaji Bridge; Tilak Bridge & Modinagar stations,

Gurgaon, Pataudi Road & Meesrut Canti, stations par spellwill be 20 days

30 davs per spell

Ragistration fee for N3G 1, 2, 3 & 4 stations will be charged @ rate.of Rs.
2000 for each spell of thify days and for NSG 5 [Delhl Kishangan), Deoband,
Badli, Okhla, Shamili, Tapn, Jind, Jakhal, Tohana, Mansa, Manyana, Baghpat
Foad, Khekra, Mangiol, Muradnagar, Khatauli, Meerut Cantt, Julana,
Sampla, Shivajl Bridge, Tdak Bridge & Delhi Safdarjung) & NSG & (Sakoli
Tanda & Partapur) regestiation fed will ba charged @ivate of K5 1000 for each
spell of thirty days.

Thefollowing are the eligibility criteria for participant viz,

a) Holder of Adisans/Weaver 1D card issued by Development
Commissioner Handicraft, Development Commissioner Handloom, or
by the requisite state/Central Government Authoriy,

b} Individual arksansiweaversicraftemen anrolled/registered with Tribal
Cooperaltive Marketing Development Federation of India Limifled
([TRIFED)Maiional Handlogom Developmeni Corparation
(MNHDC Vichadl! Village Industries Commission (KVIC) associated
with Soclal Organizations, Sfale Govl. bodies and associaled with
registaned micro enterprisas on the Udyam Poral of the Ministry of
MSME and NGEOs el

) Self Help Groups registered with PMEGP (Prima Minister's Employmen
Generation Programime)

di  Marginalkzed or weaker sections of sociely,
) Mo separatelogo shall be allowad,

The applicant will have o submil an undertaking Lo the Station Superintendant
mdicaling that no activity would be undertakan o adversely affect the train
operations, passengersaiety and image of the Raltways,

Applications should be addressed and can be submitted to Station
superintendent a1 2tation by the appicant il 15:00 brs of 09.04 2025, which
will Beopensd on same day.

«  Blabkon Superintendent will make priority roster of all approved paricipants
and pricrity will be established throtgh a draw of lofs conducted at the station
in the presence of &ll approved applicants by the Station Manager'Sectional
CMIand nomdnated Finance representative.

The One Station One Product scheme shall be governed by Rallway Board's
Commearcial Circular No. 12 of 2022 and 0% of 2023 respactively available at
websile: www, indianrailways.gov.in & URL: hitps:! indianrailways.gov.in/
rallwayboard/uploads/directorate/traffic_comm/Comm_Cir_2022/
O50P%20Policy.pdf https:/findianrailways.gov.in/railwayboard/
uploadsidirectorate/traffic_commiComm_Gir_2023/CGC%20%2009%
20020202 3. pdf

For any quenes applicant may contact Stathon Superintendeant ar G of the
respecive stations,

SERVING CUSTOMERS WITH A SMILE 1010/25

FORM G (REISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR

PAL GREEN PROJECT OF PAL INFRASTRUCTURE

AND DEVELOPERS PRIVATE LIMITED
OPERATIMNG IN REAL ESTATE DEVELOFMENT SECTOHR AT SECTOR-TH, FARIDARAD
[Unider sub-regulstion 1) of regulation 364 of e Inselvency and Bankrupley Boarnd
of India [Imsolvency Hessdulion Precess for Corporate Persons] Regalations, 2008)

(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

ICL SYSTEMS INDMA PRIVATE LIMITED

ICL Systems India Private Limited _
FEb"l.I-EII". 13, 201k |

H*msu of L-:II'ITLEH'IEE
Mnftry of Corporate Affars, New Dell

UrZal0HRZ015FTCI91313

. Name of Corporate Person
2. Date af incomporation of Corperata Persan
1| Authee ily under which Comarale
| Prerson is incorporaied fragislered
4. Comorate ider thity rrurrier | limsbed liakslily
| identily number of Corparate Person _
§.| Address of the regesbered Office and HE-258 WaWork OLF Fonm, Cybaraty, Phase Il
| Principal offica (if any) of Camporale Parson | Gunugram,DLF QE, Gurgaon, Haryana, Inda, 122002 |

Liquidation commencement dats of April 2, 2025
| Corparate Person

Kama, address, emal address, lelephone
nusmibar and e ragislralion fumbar of
ihe Liguidabor

=1

-

{Amit Jain

{Addd.; D-32 Easl of Kadash, Mew Dalhi 110085

Email registered with IBBI: amiamnl2@gmail.com

i Project specific emall: icl V20255 gmall com
Maobile: DE1ESEZAER

Regn. Mo BEITPA-00 1 TP-RPIZEIE023- 20241 4350
AFA Ho: BT M456M020511 225N07 723

Walid upbo: 31,12 2035

§. | Last date Tor submession of dars |May 1, 2025 '
Mebee 2 heraby ghvan that ghe Mis. ICL Symms India Private Limited has commanced velunlary|
iquictation on Eﬂd dary of April 2025,

Tha slakehelders of 875 ICL Systems India Private Limiled ars hereby cafied upon 1o gubmi a oroed of
B chaims, anor belore: 158 day of May 2025, fo S Souklator at the address mentoned against iem 7
Thee proaf of claims & 1o be submitted in the prescnbed foem, The claim fams can e downingced from the |
websda hitpsibbi povinfiomedownlcads under e Insolvency and Banknuptcy Board of Ird-.a,
iWalurtary Liguidafion Procass) Reguations, 2017 |
Tha fingncial cradilors shall submit their prool of dams by elechanic maans ony, A ofhes Elahel'-:llu:IErsf
rivay subimd e peoal ol claims in person, by postar by alecironc means

Submizsion of falsa or misleading proofs of claim shall attract penaities.

For ICL Systems India Private Limibed |

Sd- |

Amit Jain |

Liquidator, ICL Systems India Private Limited |

Regn, No.: IBELIPA-DO1/IP-PO2836/2023-2024/14369 |

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the
Securitization and Reconstruction of Financial Assets And Enforcement of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 (2) read with
rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount men-
tioned against the respective names together with interest thereon at the applicable
rates as mentioned in the said notices within 60 days from the date of receipt of the said
notices, along with future interest as applicable incidental expenses, costs, charges etc.
incurred till the date of payment and/or realisation.

Date: 03.04. 2025
Placa: Navw Dalhi

Sr. Borrower/ 13(2) Notice Date/ | Date/ Time
No Loan No. Co-Borrower/ Outstanding Due & Type of
1 Guarantor/ Mortgagor | (in Rs.) as on Possession
1 1) Mr. Vipin Kumar 18.01.2025 Date:
(Applicant), 55-2?,83,39?_/- k(ﬁlépeﬁts 02.04.2025
wenty Five Lakh Ei .
47939420001025| 2 Mrs: Mukesh | et o Three Time:
(Co-Applicant) |1y \ndred And Ninety Five| 2:00 PM.
3) Mr. Gaurav Thakur Only) due as on Symbolic
(Co-Applicant) 15.01.2025 Possession
Description of the Property: House no.3, gali no.2, khasra no.469, plot area
measuring 155 Sq.yards i.e 129.59 Sq.Mtrs., covered area 83.61 Sq.Mtrs, situated
at village- Agrola Near Tronica City, Pargana And Tehsil-Loni, Distt-Ghaziabad, U.P
. Owned by Mrs.Mukesh, W/o. Mr.Netram. Bounded by:- East: other property.
West: Road 11 ft. North: house of Satbir, South: Rasta 15 ft.

Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby given to the Borrower's
mentioned herein above in particular and to the Public in general that the authorised offi-
cer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
Section 13(4) of the said act read with Rule 8 of the said rules on the dates mentioned
above. The Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said properties/ Secured
assets will be subject to the charge of Jana Small Finance Bank Limited.

Place: Delhi Sd/- Authorised Officer,
Date: 04.04.2025 For Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071., Branch Office: 16/12, 2nd Floor, W.E.A, Arya
Samaj Road, Karol Bagh, New Delhi - 110005

financialexp.epapt.in

: _RELEVANT PARTICULARS
L | Name of the Corporata Dehios PaL INFRASTRUCTURE AND DEVELOPERS
along with PAM & TINSLLP Ko FRIVATE LIMITED- PAL GREEN PROJECT
CAn: U7 O O30 2 O0EPTE 149550
| P SR PHCETEL
B-45, Shakt |."||:= irments Seclor 9, Aobin
| MNew Dualhi, De@i, India, 120085
hittpsss ||'|5|.'li'~.'-.*r'|"':.!ar'||JLla"|h|Jr.ll:“-.'nl,. [yl
pab-mfrastructyurae-deswlopers-private-Smitady
| BectorTE, Fandabed, Haryana- 121003

7. [ Aelpess of the ;-!!E‘.ﬂl-.'l!ﬂ alfice
3. |URL of website

i, [ Deatalle af pleos amare meonty of
I'Iia-:-::lj mssets oo looatied
5, | Installed capacity of main
prisilicts’ seraced FS1

| Total Plot Area - - Z.96 Acre
SFT:5,41,728
& towars (1T, 432 Flats
2EHH {1116 &FT) Faats- &8
ABHK (1530 5FT} Flals- 144
EWS Flats 82 i 2anctitned pian

| Singe the CIRP commencoment m Sop 2019,
[he Gamgany Nas not Transacied any businass

(] Iﬁl antity and alue of main
EodUCEs sarvicas eald In et
firancial pesar

T. | Wurnbar of erngloyess” warkmen IE:]

B, |Furiner details including &l | Emaiian
ayatable inarcial statamants |'wiTh or
sphedules) of tea ysars, ki of hittpay Ansoheneyandbankrapbowin/cirpy

| cradibors are oailable ot URL: | patinfrastructure-developarsprivabe Smiboed,

9. | B -glt' Iy Tor resciuticn appbcants |'||‘.|J':!.-'."II'I!ll:lr-.'i_'I'II.'I.'-HI'II']L'I:'I-'||-'.!'.JiJ[2!.'.-I'I."I.'II'|.I_-"

under sechon 254200 of the Gode [ H] ':‘r::.1.'l.||:||.:-'ve: developers-private-Smiteds

.I:'lihli"’rﬁ-ﬂi-]l':i'i:rl.bl.l|l.'{'!rll.:|'.f_"'_'ll'l'l

= evallebia at AL Diremaf at -
_ | palis rif i .Eila'-.:a-'lel el T ATy ]
141, | Last cate for recaipt of expression 25042025
| of Ineres] | - .
11, [ Derte of issue of provisional st of 0E-06-2025
| prospective reaonlution agdlicants
12, | Loest ate Tor submission of | 10052035
objections to provissonal st
13, | Tabe af issiie of final e of | an08TE
.|:'='II=E-|:I-"UI'.'E T'EE-I:IlLﬂlI:IF nl.'-.l]'ll:.:'lﬁl.E- | o
A& | Dale of igs0e of infarmation 265-05-2026
memoranoem, evaluaton matrx
and reduest Tor resslutisn plans 1o
| prospective resolution applicants | o
15. | Lesi gabe for SLGenisaIo af 2a8-08-20E5

ris |,|Iu||r|| phing

14 | |'I'IZIIIE"5: amat ||'.. b SOEHTHE EL [ pasnfraE@asainsoiancicem

Shy-

Ganga Ram Agarwal

Resolution Professional of

Pal Infrastructure and Developers Private Limited
Riep. Moo IBELIPA-D02AP-NOOE T 200 5- 2020/ L2T7T
AFS yalid tl: 31,12, 2025

G4, Oxhla Estate. Phase-il,

wational Capital Terrory of Delnl, 110020

Dt O/ 0/ 2025
Pliece: Mow Delbi

SHARPLINE BROADCAST LIMITED
CIN : L221000DL1990PLC0D354 84

38, Bani Jhans Read Mabin khan, Pahacgaa), Delhi=-110053

Emasl ; sharpinedroadcastimited @gmail com

Website - www shamplinebragdeastin, Ph No © 01123552527

NOTICE

Hofice is hereby given that Extra Ordinary General Mesting of Members
of Sharpline Broadcast Limited will be held on Monday, 28" April,
2025 at 12:00 P.M Ikrough viden confarencag (VEyother auda visual
misans (QAYM)

In gccoedance with Clreutar Mo, 1450020 dated Apnl 08, 2030, Clrcutar

Mo 172020 dated Apnl 13, 2020 read with Circylar Moo 2002020 dated

My 05 2020 [MCA’) and Circular Mo SEBYHOICFOIC MDA CIRP 20207

r3 Ganeral Circular Mo, DHE0ED dated Seplember 23, 2023 and Genaral

cirvidar Mo, 02002 deted Seplember 18, 2024 [ssuad by SEBI{"rirgulars’)
and owing difficulies inwolved in dispaiching physice! copies the Notice of
the £GM has b=en sani io membears of the company, whose emal registersd
with Compary | BTA on 208" Manch, 2025 Members may note that the

Compary will not-send physicall hard copies of Notice of EGM

Since the EGM & besng hedd thraigh YO OANM, pursuanl to the Gircukars,

Physical atiendancas of members hag been dispensed weh. Accordingly,

iha facility for tha appointment of proxies by the members will not ba

avadable Tor the AGK

Mesmbars hobding shares in phyzacal mode who have nol regestared! updaled

heir émal aodregzas with ||||:'::L|||'~uf::'|:|l are reguesled o regsten update

the same with ihe company’s Reqisiras and Share Transfer Agent Skyline

Financigl Servicas Privala Limited (herein referrad as "‘RTA | ai

campliancesfiskylineria.com

Please nola hal the aloresaid documants are also availabie on tha

Comgany's wishsite al waww sharplnedroadcast.n and on the website of

the Stock Exchange |2, BSE Limited & www bssindsa,com and in the

wakbsita of Metropalitan Stock Exchange af India Limiled. gl www.mseiin
and al websde of NSOL a0 avoling@rsdl ca.in

Holice |s furlber ghven hat pursward b the pravisions of saction 108 of ks

Comganies A, 2013 redd wilh rele 20 ol The compdnies [Managamdan

and Administration) Rules, 2014 as emendedard Regulations, 2015, the

Compeny i providing its membars facilily o exarcisa thair righit fo voba by

algctronic means and 1he busness as sedaul in Be Molice may ba transaglsd

I'|r|;- igh remole esaling I'-:,' WAL, The members may nobe. e o awing,
Mambers hokding shares as on cut- off date e Tuesday, 228rd April,
2025may cast their vote electranically pn the special business(s] as gel
out in the Mofice of tha EGM ihrough electronic vating systam af Nafional
Sacurilas Daposiory Limted (WSOL). The a-voling pariad shall
commente an Frday, 25" apal, F'L'.!E- B0 A N Sunday, 27080,
HE5al 500 BM,

i kembers of the company haldings shares eiiber in physical or m
Cramaterialized fom, a5 on the Cul-off data, may cast their vata aither
elactranscally during the ramiote s-valing perod Mambars who hava
viled thrdugh Hemabé &-\Valing Wil be esgible o atlend Ihe EGM,
Howewar, they will nat be eligible fo vwobs af The ECGW

The Company Fas appainted Mr, Vivek Kumar, Praclicihg Comgary Secrelary

af Mis W Kumar and Azspeiates z= the Scrudinizer 1o scndinize the 8-

waling process i a fair and Irensparent mannes

In case of ey queries: wai may refer to fhe Frequently Asked Questions

(FaCis) for members and é-voting user manual for members gvailable & ha

Oownloads sections of hitps: Vweaavating nadt com or contagt ME0L &

tha following toll- frag no,- 1E00-222-230. For-any farher gnevence releted

fo the Riemate E-vobing, members may contect NSOL al the fallowing
cordect mformation

Phona Mo +51 12 24054545, +31 22 24504550

By arder of the Board
Sharpling Broadcast Limited
[

Sanjeey Kumar Jha
Whaole-time Director

DIN - 02340583

Regd, O

Date : 31.03. 2025
Place : Dedhi

"IMPORTANT™

Whilat care is taken Eror 1o aooopioree o

actweriisno
copy, it is not possible 1o varify its contents. The Indian
Exprass (P) Limited cannot be held responsibla for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising In s newspapers or Publications.

Wea therafora recommend that readers make
Nnacassary inguirnes before sanding any Mmonieas or
antaring INto any agraamants with advearlisars or
otharwiss actirg on an advartisarmaot D ary s

whalsoewer,

New Delhi
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(TR FoTeETEEar a1 fearforar d€ (PRUNe Afthdl gq FoTRIEIemal JAET gfha)
faf et 2016 @ fafm 6 @ 3fad)
gupe siaeeiter ursdc fofdies & srorcrarsii & eemaref
greifdre faagor

Trhd JAaRdre wigde fafics

ANETA dek farwes

b REBLEANK vsﬁqm HTATerE: Teel o, IEY, HITETR - 416001
apap Aa bash TSI ORETeN e 9dl dd, SRR, ST IR TTeRER WS SR,
TRt (AfEm), HaE - 400062,

= feafaa SuReRdl Sl w@ul el ("glaer ) % Tas # RN d fafee § uw ke gas
& ety § SR TR B PIaE HA & faw A ifed fen o # 1 ek sureRal gfawn % 9ga <3 uf
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HUHIS IRVRER, 5 el =9 Ao § A HE e i ww et 8, 9 S Helfd SUReRd! i Ay W s ek A
et & a1 HIE HH ERA ], o I A SRR T 3 FA FRETE F A oG w e |
IR Sk % ar o fRdt g guen & Frefafgd @@ @ e @ gen w0 SR ¥ s
3T, RETCA oo for forelt I&f o & et 1 e 95aq &1 SR R T 2 |

iemEeT : L85110KA1987PLC008699

TEHET 34 TS 35, WIW 9, hA0 Ak b HW, Ve 100, TEAM|

WUeh: 0124-2370035, 7625079135, 3-HeT

T - IV -A
[Frem afs) w0 wremmy ¥

Fr Tt = fEw W A e
wfagi fem (woeA) B, 2002 % D og0s) T WEEE AR wea W Ba e, 200w e et e geEE F wiegEes
UH TR O A W WA R A S e g
UAART 9 AT A R w0 A weRn ) v e W) g Ay i ween & am. Pl dawaatis aee
weferd], Fawen Aifsw won &7 fa dem f FAEITR A i ¢rfrraL-=| it g T A er—m*ﬁ ol it sfteeelt S B ol w3, B
FHI W 7, S A el R T vl e, S e (k) e o v g g o ol fie (met) & b flien zeeiiesd
T 0L04.2018 TE FEME . 18,09,069/- (FUG FGEN AW A FAT-JAEA WA ) T OWED SNA T FH W AT UMW R A
¥ cooszoas T ol ® owm R, vwr ® i b, war oSt e oft ® oo &0 5 amEm o = | s ST T 24,00,000 (T
<RI T ) A0 A W T 0 F 2,40,000 (T 9 A6 = §E e A

: gurgaon@canfinhomes.com

1. | PRURE TIGR &1 A

HRUNT AeR & e 3 fafer

3. | urfreRer fSd fdifd dRURe TdeR frrfad /
ol ®

4. | PRURS TFHER &I HRUNC TSN G /AifAd
IR Uga A&l

04—09—1990

U74899DL1990PTC041369
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7. | SEureneHeEar FHEE Ufehar FH 9T Bl 28—09—202_5 auctiontiger.net T AT 7 ps://ego ;‘Qn'|-|iﬂ'c|si:|'u;rzl;:;4 % forg fm: www. bankeaucionwizard.com = ;
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e IBBI/IPA-002/IP-N00670/2018-2019/12036 i c4-aa-2025 s o fafiz oRl dp LHI*]EI‘E“I}_EHR ﬁmﬂ S B fafiser, aomar cre
9. | faRke e eIl BT ueT SR $—el, S| AT : 504, Rrarfers srg, et Ugiel U B WEE, e TR A St (aveer ferdram & wafi), dees @, fed- 110019

5 are & AT Uolpd © T WS B YN, dcdlse, 3EATETE, [oRd— 380015 rosdelrec@canarabank.com

A Sl — amrishgandhi72@gmail.com TP~ 2 _ _ .
WWWT JIRGAT /TR / Tqodhal] DI GRT 13(2) & Saeta ART G

%igd : SARFAES1/6064/AFA/03/2024-25 feqife : 24—03—2025
Jar #,

A SedhSl BIST NS, IR—210, Tell . 10, IHY UTh, odefl TR, fIceli— 110092

37 T i R M : v 5, fgfT da, Telt 7. 5, S I U & |@H, de TR, gdf feeeh, Reefi— 110002
TAMT (T 3rethel BIg 3 B MUNIEER) Uil 3™ URASl, U5, fgdiar da, Tefl Ha) 5, ST XM Uih &
o, ded R, gdf faeeft, fReeii— 110092

e TRAW (AN ool WIS 3 & §udddl iR TRCR), -5, g de, el +. 5, ST YW 916 &
o, Fedl TR, gdf fdeeh, fReei— 110092

[farferams iR fRarferamu <fear, 2016 &1 ORT 102 (1) & T&d]

deef srefta avoefea affdor ursde fofdies (wrafe teqre) &
Rpora anRee, AAdT 39 e & daere & eare |
UdeaRT Jiad far Sar © & A IS Sue B Are]er, 78 fQeen 99
H A () A 373 /UASI /2022 @ (AT erel dfied fafics (erer dfica
IR e faffics & giamdl (RSTeqeM heMal & ARAH 9H) §RT ARa
P URT 95 B Tad, PIURE SIER I A 3o sifemifea afdirst wrsae fofics

BT & TS ARKTT TR B foy Aafpra TRt & Racp R fhar 8, 7 319+ emewr R aRal . R -
oI 14 TdaR 2024 (28 ATE 2025 BT UIK) & d&d AMSARAT DI &RT 100 & dgd S s i i v S BRI U 2002 I 8 13() @

i ) foefa ST | okttt el ek el ek s ke sl el el el sl el el sk ke o
3] GRIAT DI faTell FHEm Ufshan R R BT A< AT 7 | .
e o 5 S o S wral R W @ - WW%mﬁwwiﬁawmmaﬁWme)$
d L9 o . e SR 8, s o=l R&al & wfcryfe=er v gafaror qem giefa f2a yad s 2002 (1
25 3TeT 2025 ¥ Ugel Soldgi-id AEIH 9, IT BT ¥, AT Uolipd SId 9, I Wis Ue
) ' ' g ST “SNffTH” Her SIre) Sta Forpep T , TAgIRT 3TUPl T+TT HNH’S’QW‘II%TTHW :
A, I HRIR R vfdfie G 11 & ArF SfeaRad ud IR TR WRIAR Bl I o S 55 3 e g
(.' )° s o N 5 HOd STho HIZT A A AT WRIgex WA (O SR oN” H8T SEM) & 7egd | A9 gl U
o T 3 H afor o1 JiaeT /Gl BT a1 IORT © AT YR RURTIT & Uel H GRET A9 /I BT e
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forar SeaTer udr iR s—Adl 3 Ugidd 49 & 9RId, e TR a9 W & U, s,
SfeHaldlq, [VINTd— 380015

Ufshar 9 ISl : cirp.prafful@gmail.com

15—04—2025
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II—GRT (67) & @e (@) & 3fafd Forerari &
i, Il B

13.| {6 U avf ¥ eorararell & wiitigd ufafier & | arp &
wU H PR PR Bg fafed  FoTeNgHEREdD
FAARAT & A (IS 9 TG A )

14.| (@) <Eie voa 3R

(®) www.ibbi.gov-in
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Disputes Redressal Commission (DECORCE has
Baed an order oaled 06-03-2025 n Emculion
Pelition Na, EAS4202 litled 5 "Akshat Jain &
Anr, vi Parsvnath Developers Lid. & Ors”
declanng the folkwing Directars of e Judgmend
Debler Company namedy Parsmalh Developers
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(T AR =il wier W Stfaie WM sAEted)
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1. Mr. Pradesp Kumar Jaln S'o Mr, Shestal qF H TERE feTi: 4 3 2025 e Arera . ) R ﬁl' A .
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2. Mr. Rajeey Kumar Jain S'o Mr. Sheetal Jain Rio
H.no, 01249, Ist Floor, Mear Derga Mandir, Preet
Vihar, Shakarpur, Delhl-110092, DIN: 00433463,
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